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MOTION OF THANKS ON THE
ADDRESS BY THE VICE-PRESI- |
DENT DISCHARGING THE
FUNCTIONS OF THE PRESIDENT
—continued. =
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Surt BHUPESH GUPTA  (West
Bengal): Hang your head in shame.
Are you listening, gentlemen of the
Treasury Benches.
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Surr BHUPESH GUPTA: To put
1t mildly.
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Surr R. R. DIWAKAR (Nominated):
Mr. Vice-Chairman, I must thank you
very much for the opportunity that
yow have given me to make a few
observations on the President’s Ad-
dress. I associate myself with the
Motion of thanks that has been moved
by Shri Deokinandan in this Bouse.
I think the subjects covered by the
President’s speech are so many and so
important that T must be satisfied with
making a few observations on sorne of
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the gubjects which I feel are very im-
portant, I must say that so far as the
tenor and the cast of the whole speech
of the President was concerned, we
expected a far more brilliant, a far
more stirring and a far more direc-
tional speech from one who is known
throughout the world as an exponent
of the Indian cultural point of view
and very deeply soaked in what may
be said to be the deeper channels ¢
the Indian mind. Yet when it comes
to our reading the Presidential Ad-
dregs we feel that it is somewhat of
an official narration or enumeration of
certain subjects and nothing beyond
that. I do not know if the Presiden-
tial chair acts as a kind of damper on
the enthusiasm and the spiritual power
that 3 man can ecommand outside offi-
claldom and the official chair,

Now, I think I must first draw the
attention of the House, Mr. Vice~Chair-
man, to the new phrase which has
been used in the second paragraph of
the Address, ‘a democratic and social-
ist order’. I think we have been fami-
liar, so far as reports in the news-
papers and the Congress party policies
are concerned, with the phrase, demo-
cratie social order, and not with ‘a
democratic and socialist order’. I do
not know why these two words have
been now separated, if at all this is
a repetition of the policies adumbrated
at Bhubaneswar. T think if these
words continue to be as they are, they
raise some problem in semantics. If a
socialist order is to be there, unless if
{s definitely mentioned that it is
through democracy and through non-
violance, it may mean any type of
socialism. Today a socialist order does
not necessarily mean a democratic
order; nor does a democratic order
necessarily mean a socialist order. So
India is in a happy position to say
that we are trying-to arrive at a
socialist order through democratie
means. I think unless that is clarified
in the clearest possible manner it
would create confusion in the minds of
the people and they would try to in-
terpret these words in their own way.
A socialist order of the Communist
type today, for instance, is supposed
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%0 be democratic and Communists dec-
lare it in that way to the world. Com-
munism they say, is a socialist order;
not only that, it is 3 democratic order
also! That is why I make the plea
that these matters require clarification.
Moreover we should also examine in
what direction we are going., It hap-
peng that a socialist pattern was dec-
lared as early as the Avadi session of
the Congress, Since then we have
been travelling along that line and
now we come to the socialist order.
But if we examine the different sec-
torg in which nationslisation has been
introduced, we have no doubt the full
impact of nationalisation but we see
wvery little of the socialist order in that
nationalisation. If socialism or the
socialist order is to spell only nation-
alisation, T am afraid we shall not be
going in the direction of real socialism
but in the direction of State Capital-
ism  Therefore, it is very necessary
for a country like ours to have our
fingers on the pulse of the direction as
{0 where we are going and be clear
about our destination.

Casting a glance at the international
field and the remarks made by the
President T am verv glad to say that a
policy, which had been gdumbrated by
the Government of India through our
Prime Minister that there should be a
nuclear test ban--which was really
speaking advocated as sarly as 1958—
has after all come to pasg during the
last year. It ig partial, no doubt, but
something is better than nothing and
let us hope that thiz test ban is ex-
tended, in due course, to underground
tests as well. Another welcome sign
is that the use of nuclear power in
and from outer space has been banned
by agreement between rulers of the
two countries concerned. The estab-
Hshment of the ‘hot line’ also is a very
welcome sign. At the same time, Y
do not think that there is any scope
for complacency, because simultan-
eously France has stood out. Not only
that, Tt is actually making progress
in “nuclear arms. This morning's
papars convey the news that France
hag now jets which can be served and
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ve-filled in mid-air and its planes
carrying nuclear war-heads can travel
as far as 4,700 miles, meaning therehy
that France can very easily cover
some of the targets in Russia on the
¢one side and some other countries on
the other side. This is not a develop-
ment which ig very happy, especially
in view of the progress towards peace
that is being made by the two chief
nuclear powers. Similarly, China is
still out of bounds, so to say, of inter-
national peace efforts and, therefore, it
is quite free to carry on its experi-
ments and confront the world one day
with nuclear bombs, Therefore, there
is very much scope or very great
necessity to be as alert ag India has
Yeen trom fthe beginning, not only in
international councils but, I think,
also as a people, Indians should be
alert about these matters. I may
mention that as regards nuclear test
ban, the people of India also played
their humble part. They boldly took
upon themselves the responsibility of
conveying to the nuclear powers their
clear opinion that what the powers
were doing wag something which was
against the health g3 well as the future
of humanity itself; they had no right
to poison the atmosphere of the world
in trying to arm themselves against
each other.

Then, I should make a reference here*
to what is going on in the United
Nations Security Council, That is also
a part of international affairs. I think
every one of us appreciates very much
the able part played by Mr. Chagla in
giving a fitting reply to the allegations
and a number of things that Mr.
Bhutto said against India on the floor
of the Security Council. But one is
surprised at the attitude taken hy Sir
Patrick Dean on behalf of the British
Government. While he made 54 plea
for mediation or something like that,
there was no mistake in our seeing
that his speech was more like that of
an advocate of Pakistan than that of
a representative of a great nation like
England, which had very vital and
friendly connectiong with India. As
the British Government as well as the
British people must be knowing, India
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is making every effort to see that our | building up big industry in the private

friendship continues; but it should not
be made difficult for India, fcr ins-
tance, to continue that friendship and
to continue in the Commonwealth with
the goodwill of all the other rations
in the Commonwealth. Therefcre, I
think whatever be the Tory inclina-
tions or the Conservative traditions of
British diplomats and British adminis-
trators today, they must take into
consideration that, if they want real
friendship to establish itself between
two members of the Commonwealth,
they should not adopt a partisan atti-
tude and make it difficult for India
and Pakistan to come together. Tt
might be very uncharitable, but some
people and historians do say that
Pakistan wag the creation of tha Bri-
tish Government and if such attitudes
are struck by the British now and
then in the course of diplomacy. well,
perhaps that kind of allegation by his-
torians gets support. I think it is
necessary that we should raise our
voice against such an attitude of the
British not only in diplomatic circles

in the international sphere but also
in this Parliament of ours.
I may now mention a few things

about industry—the public sector and
the private sector. I need not say that
much progress has been made. But
after all we are here not meroly to
register tha progress but also to think
in terms of where we have failed, So
far as mixed economy is concermed, I
think it hag been declared so many
times from the platform as well as in
Parliament itself. At the same time,
one cannot but feel that the private
sector is made to feel a kind of ir ferio-
rity complex. Those who are running
the public sector are naturally in a bet-
ter position to drive home this kind
of inferiority complex. I do not think
that Mr. J. R. D. Tata who has made
a certain statement in New York to
the “New York Herald Tribune” has
done it in a lighthearted manner, He
is one of the few persons who carries
weight with the Government of India.
He has easy access to the highest
authority and he must be enjoying a
number of deserved facilities for

gector. But even in spite of that, I
am glad that he has given vent to the
difficulties of the private sector and
what the private gector is feeling. This
certainly is on behalf of the smaller
industries, possibly the smallest of
them. What he has said is this that
India has infinite capacity and scope
for development of industries. While
the public gector may go on develop-
ing, if the private sector also is given
the necessary facilities and encourage-
ment, he says, it will definitely deve-
lop faster. These are the words 'he
uses so far as the private sector is
concerned. At the same time he asks
what it is that comes in the way—well,
he says controls and also red-tapism.
He has not mentioned the word “red-
tapism” but he has mentioned the
word “controls”. Naturally he does
not mean all kinds of controls, but he
means that controle have acted in a
restrictive manner and they have not
been able to give the necessury en-
couragement for the private sector in-
dustries. The third thing that he has
mentioned is that these controls have
acted as a curb on foreign capital com-
ing into India. I do not mean to say
that the Government is not aware of
all these difficulties which the private
sector is suffering from. I know per-
sonally of a few industries where, for
instance, they have engaged their
capital, carried on the work, construc-
ted buildings, engaged money in
machinery and for six months or eight
morths right from the beginning they
have been asking for the necessary
licences, and yet at the end of six
months or eight months or whatever
it is, they do not get the licences; thus
all the capital and all the labour is
wasted which adds to their frustration.
I think this kind of thing should not
happen., If this continues to happen,
then: I think the private sector cannot
develop and play its legitimate part in
the building up of the nation.

One word about agriculture, Figures
hrave been given that 6 million acres
have come under irrigation and 5:8
million acres also are going to come
under irrigation. Within my own per-
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sonal knowledge there are two big
{rrigation projects in which thousands
and thousandg of acres of land are sta-
tistically under irrigation but not a
drop of water ig passing on to them.
And why? The dam is there, about
Rs. 100 crores have been sunk on it,
Rs, 6 crores are being paid as annual
interest, and yet thousands and thou-
sandg of agriculturists are not willing
to take the water on account of want
of co-ordination among the PW.D,
the Irrigation Department, the Reve-
nue Department, and so on, or because
the water-cess is heavy or because
there are no technical personnel! who
can give them the proper advice. These
things are happening. Therefore, we
should not be led away by the figures
but we should actually see what is
the exact acreage wunder irrigation.
This naturally leads us to the point
that agriculture has not been able to
play its part in producing enougl food
in our country, and I think all these
matters ought to be looked into. While
theoretically we are legislating for
social justice, and we are taking ac-
tion for more production, why is it
that production is lagging? Is there
want of sufficient incentive to the agri-
culturist, to the peasant who is work-
ing in the field or is this legislation
only doctrinaire? We have to ses
whether this legislation ig taking into
consideration both social justice and
production which are equally import-
ant, whether there is a lopsided legis-
lation on the side of social justice and
not enough emphasis on the side of
production.

T think these are all important mat-
ters which have to be taken into con-
sideration. Fortunately I am in the
happy position of not being identified
with any political point of view. What-
ever I have said, I should emphasize
I have gaid as an observer of things,
as they are actually being done. While
1 have every praise and compliment
for all that the Government is doing,
T would say that they should be far
more careful, far more self-introspec-
tive and far more responsive to the
needs of the small man, to the gmall

industry people and to the man in the
street. Thank you.

Tag VICE-CHATRMAN (Smrr M.
Govinba Reppy): Before I call upon
the next speaker I would like to know
if the House is prepared to sit through
the lunch hour as there are a large
number of speakers,

Some HonN. MEMBERS: Yes.

Tae VICE-CHAIRMAN (Surr M.
GoviNpa Reppy): Shri Dahyabhai

Patel.
Surt  DAHYABHAI V. PATEL
(Gujarat): Mr. Vice-Chairman, I

missed the presence of the dignified
personage of the President of India
when we had the Address on the open-
ing day of Parliament. We have been
so used to seeing him in this House
that perhaps some of us might not
fully realise how much dignity his
presence on the day of the opening
of Parliament lends to the proceedings.
I hope hig illness is insignificant and
that he will soon be restored to health.
In him we have somebody who is very
clear about his thoughts. Indeed a
little over a year ago, he said in very
clear terms that the Indian reverses
in NEFA should be regarded as a mat-
{er of sorrow, shame and humiliation,
that we have to retrieve our lost pres-
tige and that India’s freedom, security
and honour are things which are en-
dangered today. Are we doing any-
thing about it?

Next also I would like to say how
sorry I am to see our Prime Minister
in this state of health. I hope he also
will be soon restored to health. But
let us recognise that there is such a
thing as time, that there is such a
thing as age, and the Prime Minister
ig a sick man and the chances of his
being what he was five years ago or
ten years ago are rather bleak. Hence
his sickness is reflected in the Govern-

ment. Today we have a sick Prime
Minister. We have a sick Govern-
ment. I am sorry that in certain cir-

cles the sickness of the Prime Minister
is being exploited by some people, and
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people are being asked to be restrain-
ed in their criticism, legitimate cri-
ticism of Government in Committees.
I do not know whether it is going to
be repeated here. Sir, we corae hére
as Memberg of Parliament to do our
duty to the country. And I hope that

we shall continue to do so
1 p.m, tearlessly in gpite of what has

happened. If the Govern-
ment is sick, let it go on a rest cure.
It the Prime Minister is sick, more so,
let him also go or = rest cure. But
what ig the use of having a (Govern-
ment which cannot + ke up its mind?
The Kamaraj Plan is not gong to
affect the country, the Government or
the Cabinet. What we want is a firm,
stahle Government. What is happen-~
ing on both sides of our borders and
in the two border States is an indica-
tion that the Government is very sick
and needs to go on a rest cure. if not
go altogether. I must also at this stage
take the opportunity of congratulating
our representative in the United Na-
tions, Mr, Mohammad Currim Chagla,
as he is now known, instead of Mr.
M. C. Chagla—Mr. Justice Chagla as
we knew him in Bombay—tfor his bold
exposition of India’s case in the United
Nations, It is g sad rveflection on the
people who have been in charge, on
the people who have been our spokes-
men in the United Nations for the last
15 years that they did not raise the
many logical points that he raised in
hig address. His address was cold
logic and reasoned. Why did not any-
body think of them? So many >f them
are going to the United Nations again
and again. Nobody could think of the
point that Kashmir acceded t> India
ag all other Indian States did hrough
the Head of the State. Now, this point
was not mentioned even in the United
Nations all these years. It i a sad
reflection on the people who have been
in charge of arguing our case, I need
not repeat. There are several other
arguments in his case—if it ig read
properly—which were missed previous-
ly. (Interruptions) We are not deal-
ing.

Surr A, M. TARIQ (Jammu and
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Kashmir): For thre hon, Member's in-~ |
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formation, the Letter of Accession ig
already on the record of the United
Nations; it was from the Maharajah
of Kashmir. That is our part.

Surt DAHYABHAI V., PATEL: Mr.
Tariq, I am not denying that. I am
dealing with the presentation of our
case. And the people who were there,
who went there on behalf of the Gov-
ernment of India to present our case,
shrould have presented it more logical-
ly, in a reasoned manner and not with
their hearts full of prejudices; they
always went and made more enemies
for India than friends. That is why
our case which is so just and so clear
has been bogged down in the Secu-
rity Council all these years.

Surt M. N. GOVINDAN NAIR
(Kerala): Their logic did not win
many friends.

Surt DAHYABHAI V. PATFEL: That
ig because of the prejudices created
by his predecessor. My friend, you
know it fully well; you may support
him. But the truth cannot be hidden.
It is because of his attitude, because
he was offensive—his predecessor, I
mean—to the free nations of the world
that our case has been misunderstood.
(Interruptions.)

Tae VICE-CHAIRMAN (Surr M.
Govinpa Reppy): Order, order, let him
proceed.

Surt LOKANATH MISRA (Orissa):

The Communist friends along with
Mr. Tarig are trying to defend their
leaders.

SHrT A. B, VAJPAYEE: What lead~
ers?

(Interruptions)

Tae VICE-CHAIRMAN (SHrr M.
Govinpa REppy): Please proceed, Mr.
Patel.

Surt BHUPESH GUPTA: We
defend ourselves,

can

Surt DAHYABHAI V. PATEL: Iam
fully in agreement with the sentiments
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expressed by Mr. Ganga Sharan Sinha
and@ other friends in this House about
the refugeeg who are coming from
across the border. They deserve our
every sympathy. It is not their fault
that they are in this plight, We have
a certain obligation towards them and
I hope that the Government will be
liberal towards them. Unnecessary
obstacles in the way of their coming
back should not stand. I know that
this means a great drain on our resour-
ces, that it means g great burden to
the exchequer. But the Government
of India will have to stand up and
bear it. If the Government—and
when the Government-—has courage
enough—I do not know if it ever will
have it—it must demand a portion of
territory, land from Pakistan, When
so mMany people are exploited, when
they are thrown out from Pakistan,
Pakistan must be made 1o yield so
much territory, so that we can house
those people. I do not know whether
thig sick Government will ever have
the courage to do so.

8ir, I repeat that this Government
ig sick. What is happening in regard
to the two distinct issues which have
figured prominently in this House and
how is the feeling of the people being
circumvented? I refer to the Serajud-
din affair. That has been referred to
a Judge,

[Tae Vice-CHAIRMAN (SHrr M, P.
BHARGAVA) in the Chair.]

But while the proceedings are going
on against Serajuddin, the Magistrate,
I understand, is being transferred as
Chiet Presidency Magistrate else-
where. It is a very ingenious Govern-
ment that can stop or prolong legal
proceedings in this manner by giving
promotion to a Magistrate, What will
be the result? So many witnesses have
been examined.

SHri ARJUN ARORA (Uttar Pra-
desh): The case may remain on the
fille of the Magistrate even if he is
promoted.
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Surt DAHYABHAI V. PATEL:
Thank you, I know that Even a child
knows that. But the purpose of this

Surt ARJUN ARORA: I do not con-
slder the hon. Member to be 3 child,
much less my child.

Sart DAHYABHAI V, PATEL: 1
am grateful to God for that. What
would have been my fate if I were his
child? I am certainly not willing to
exchange my position, (Interrup-
tions.) Whatever this gentleman may
say, I better restrain myself. He will
have plenty of opportunities. My time
is limited, I am trying to save my time
for the other friends of my party who
also want to speak,

Surr LOKANATH MISRA: His
friend ig involved in the Serajuddin
case,

Surt DAHYABHAI V. PATEL: The
trial, I am saying, will go on. Certain
people have been examined. Another
Magistrate in his place will take up
the re-examination of all those wit-
nesses, It is a legitimate request of
any accused. Some of the witnesses
will be available, some of them will
not be available. So, the {rial will
prolong. Then the matter will go to
the higher courts and to the Supreme
Court whether such witnesses should
be called again or not. These are all
dilatory tactics with only one inten-
tion, to shield the co-conspirator in
this, and I make this charge with a
full sense of responsibility, and if this
Government tolerates it, they are
pleading guilty, demonstrating the
charge that I make that this Govern-
ment is a sick Government,

Sir, the other affair which I would
refer to is something much more seri-
ous; it ig about the border State of
Punjab. The Prime Minister has en-
trusted the enquiry into the allegations
against the Chief Minister of Punjab
to a Judge. That was expected, of
course We know, Sir, of a member of
the Legislature, 3 member of tlre Con-
gress Party, who was beaten up be-
cause he made certain charges. He has
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himself said so, he has offered to grove
them before anyone. But much more
seriods is what has happened a few
days ago—a person was sho* dead, five
bullefs were fired into his body at
eleven of the clock in broad daylight
and not one line hag appeared ir the
newspapers anywhere, The person
was a close relation of g former De-
fence Minister of this country. The
people who shot him went to shoot
him—I am told—in a truck belonging
to the son of the Chief Minister. Will
the Government enquire into -his?
‘Why have no arrests been made? Mr.
Nanda wants to arrest Members on
a charge of bringing gur, under the
Defence of India Rules. Where are
the Defence of India Rules in the case
of murderers, people who murder per-

sons in broad daylight and of “heir
accomplices, people  who sssist
" them? What is happening to this

Government? It is therefore that I
say that this is a sick Government and
I do not think that this Government
can be cured. The only remedy s to
end it, and shall I say also that this
country is sick of it? Therefore, they
are losing repeatedly all the by-vlec-
tions that have taken place in the last
few months. Let them realise it.

AR Hox. MEMBER: Not all.

Surt DAHYABHAI V. PATEL:
Most of them.

Sarr A. B. VAJPAYEE: What Fap-
pened in Mahuwa?

Surt FARIDUL HAQ ANSARI
(Uttar Pradesh): That is recent.

Surt DAHYABHAI V. PATEL: My
friend, Mr. Bhupesh Gupta, yesteiday
butted in on my question to make a
speech when I asked questions about
the affairs of the Bank of China. 'This
is one more example of the sickness of
this Gowvernment. Responsible Minis-
ters made statements in the Bengal
Assembly about the affairs of the Bank
of China, of the people whao were given
money and of a Bombay weekly that
is supposed to have received money.

SHrr BHUPESH GUPTA: Mr. Vice-
Chairman . . .
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Sarr DAHYABHAI V. PATEL: Mr.
Vite~Chairman, I do not yield He
has got his right to speak. He made
a speech yesterday butting in during
the Question Hour when I was putting
questions, which was very wrong, I
do not yield, Mr. Vice-Chairman.

Surr BHUPESH GUPTA: Then
there will be a deadlock,
Sart DAHYABHAI V. PATEL:

There can be no deadlock.
(Interruptions)

Tar VICE-CHAIRMAN (SHzt M. P.
Buarcava): Unless he yields you can-
not

Surr BHUPESH GUPTA: My friend
very often returns to the same ques-
tion. So I presented {o the House a
statement made by Mr. Prafulla Sen
in reply to a calling attention notice
given by Mr. Kashi Maitra, the P.S.P.
leader, in which Mr. Prafulla Sen said
that he had no information. It is in
their December proceedings. I made it
a part of my question and quoted it.
Unfortunately my friend was not here
then. The ‘Current’, a weekly in Bom-
bay, wrote it.

Surt DAHYABHAI V. PATEL: More
thén one paper wrote it, even a Ben-
gali daily, though I have not got the
cuttings with me now.

Swrr BHUPESH GUPTA: Anyway 1
leave it at that. He is a good friend
otherwise,

Surt DAHYABHAI V. PATEL: Now
the Defence of India Rules are used
against friends who protest against
orders, like the Gur Control Order,
against people who are agitated about
certain things in Bombay, and so on.
Somebody who was standing to look
at one of these demonstrations was
also arrested, because he happened to
help certain members of the Swatantra
Party, and even my letter to Mr.
Nanda explaining the position has not
secured his release, while people like
this go about freely in this country.
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What sort of Government have we?
Mr, Nanda promised to eradicate cor-
ruption in three months.

Hoxn. MEMBERS: Two years.

Surr DAHYABHAI V. PATEL: Two
years? Well six monthg of the two
years have nearly gone.

AN Hon. MEMBER: Three months.

SHrRI DAHYABHAI V. PATEL: Do
you see corruption on the decrease?
Let Mr. Nanda go to Saurashtra where
a by-election ig taking place and let
him see for himself with open eyes
what corruption is taking place at
every stage, what pressure is being
put on people, how people are being
called because they assisted in the pre-
vious by-election when Mr, Masani
fought at Rajkot. When honest citi-
zens, when people working in State
Transport offices and such like offices
are being called daily to report to the
police station when there is no charge
against them, it is simply harassment;
it is because they helped others against
the Congress. Are these Defence of
India Rules or Defence of Congress
Rules?, I want to ask, and therefore it
ig that we demand repeal of this law-
less law. If the Government wanted
to continue the Defence of India Rules,
they must convince us of the reasons
therefor, They have to convince this
country that they are serious about
defending this country. There are ru-
mours, there is documentary evidence
—if required it will be forthcoming—
that the Prime Minister hag already
given his assurance that India is r.ot
going to advance further than the pre-
sent line.

%xrr N. C. KASLIWAL  (Rajas-
than): That is not correct, I will chal-
lenge your statement,

Surt DAHYABHAI V, PATEL: We
will come to that, my friend. There
are so many defenders of the Prime
Minister. You need not be in a hurry.
The matter is coming.

Surr N, C. KASLIWAL: T will show
that the letter that you have circulat-
ed is completely wrong in facts; you
have misquoted facts.

Surt DAHYABHAI V., PATEL: 1
have not circulated any letier. My
friend is labouring under a misappre-
hension. But the letter that he refers
to may come out. What does it mat-
ter? Let the Home Minister come out
with a full statement on the malter.
We want to know about it, and if the
Defence of India Ruleg are there, why
not arrest the forgerers? Why don't
you use the Defence of India Rules
there? Why do you want more power
when you cannot use it?

Sir, thig sick Government has given
us enough worry. Now I will come
to the condition of the country as it is.
The review of the state of economy,
the President has referred to in detail,
to every item, and the President has
very frankly acknowledged that the
overdll rate of economic growth has
lagged behind despite a certain up-
ward frend in industrial production
and improvement in the balance of
payments. The President has made the
following main points; The general
level of industrial output in 1963-64 is
expected to be 7 to 8 per cent higher
than the previous year. Basic indus-
tries like coal and steel have made a
little more progress and production in
the steel plants is now coming up to
what their rated capacity was. They
should have come to this some years
ago. Now we see some hope of their
coming up to that capacity. Then
power shortages continue to hinder the
growth of industrial progress every-
where; the total availability of power
may have improved and the transport
position has certainly eased a little
There hag been an improvement in ax-
port earnings and with continuing ex-
ternal assistance from {friendly coun-
tries our foreign exchange reserves
and the country’s balance of payments
position have not been under the same
kind of pressure ag it was in the pre-
vious year. Some public sector under-
takings have made significant progress.
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The first Indian manufactured A.C.
electric locomotive rolled out of Chit~
taranjan works. The National Mineral
Development Corporation has precti-
cally completed the development of
the Kiriburu iron ore mines. The
Atomic Energy Establishment at Trom-
bay has begun exporting radio isoto-
pes. The expansion of the three pub-
lic sector steel plants is well underway.
Work on the alloy and tool steel plant
at Durgapur is in progress, we are
told. Action has been initiated for
the setting up of the Bokaro s:eel
plant—that is the best that can be said
about it because it is still in a nebu-
lous state. Production in the ordnance
factories in 1963-64 ig expected to be
Rs. 100 crores as compared to Rs. 68
croves in 1962-63 and Rs. 41.45 creres
in 1961-62.
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To a fair extent, the slow growth of
economic progress is due to the short-
age of agricultural production wkich
in 1862-63 recorded a fall of 3.3 per
cent. While it may be argued that in
a country like India in which, over
large areas, the volume and distribu-
tion of rainfall are decisive factors in
agriculture, it is difficult to achieva= a
steady rate of growth in agricultiral
production from year to year. This
however makes it all the more ess:n-
tial to secure high yields per acre in
areas with irrigation and assured rzin-
fall, and the most importint factor to
be noted in this connection is that the
policies and proposals of the Centre
and the State Governments regarding
ceiling on land, food procurement and
distribution, and cooperative cultiva-
tion, and the proposed Seventeenth
Amandment to the Constitution have
disturbed the mind of the agriculiir-
ists. Theyv have disturbed the frame-
work in which alone agriculture can
progress, and have aggravated the
situation by introducing factors of un-
certainty and insecurity all round.

As regards indusiry, the estimared
increase of 7 to 8 per cent falls very
much short of the postulated ann ial
increase of 11 to 12 per cent. The
pace of implemeniaticn of new indus-
trial projects as also of expansion of
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existing oneg and therefore of addi-
tions to installed capacity suffered on
account of the none too encouraging
situation which prevailed in the capi-
tal market on the one hand, and the
growing cost of construction on the
other. In the case of nitrogenous fer-
tilisers, vital for the sustenance and
growth of the agricultural gector, a
number of schemeg remain unimple-
mented. Government seems to have
little or no interest in the simple, in-
expensive process of introducing
Gobar gas plant which provides a
cheap method of replenishing the
land with nitrogenoug fertilizers. The
Government seem to be thinking only
in terms of large factories, importing
large amounts worthr of machinery
from abroad, Fertilizers produced in
the factories go mainly to benefit
large plantations and sugar factories
for, the manner in which the control-
led distribution is made it hardly
ever reaches the poor agriculturist.
And the amount of corruption and red
tape involved in getting the fertili-
zers makes it impossible for him to
get any of these fertilizers produced
in the large fertilizer factories.

Progress in implementation suffer-
ed also in such industries as news-
print, paper and paper board, rayon
grade pulp and cement. The uncer-
tainty in the supply position of im-
portant raw matlerials and the pene-
ral difficulty regarding foreign ex-
change continue,

A review of the Government’s poli-
cieg discloses considerable lack of co-
ordination. A sick Prime Minister
and a sick Government! Afier all,
the whole economy has to function as
a single entily. The different parts
of it are closely inter-related. There
must, therefore, be a uniformity in
the working of different policies. This
is not fully apparent at present, The
monetary policy, while aiming to con-
trol prices of certain commodities, has
affected the general level of preduc-
tive activity. If the decontrol of
prices cn certain commodities an-
nounced iccently repiesenis a  shift
in Government’s policy, it is certainly
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a step in the right direction. In iso-
lation, however, this step will not have
the desired effect. The fiscal policy
is fashioned to draw away resources
to the public sector without consider-
ing its effect on overall development.
It is of less importance whether in-
vestment is made in this sector or that
sector rather than whether it promot-
es the development of the whole eco-
nomy. This purposive co-ordination
between different gectors to maximise
the flow of production with existing
resources is the specific problem of
planning and its timely execution. In
both these aspects, our administrative
machinery has, unfortunately, not
reached the high standards which are
needed.

A notable development of the year
Is, however, the record increase of
about Rs, 100 croreg in export earnings
during the year 1963 which has been
due mainly to the large quantity ex-
ported and the higher unit price. Ex-
ports of items covered by the various
incentive schemes forming well over
20 per cent. of the total earnings have
also shown considerable increase.

This should not, however, make us
complacent. It is just possible that
the rate of increase attained in the
current year may not be sustained in
the remaining two years of the Third
Plan. For instance, sugar which is
expected to account for exports worth
Rs. 30 crores during the current year
may not go beyond Rs, 15 creres next
year due ty lack of exportable surplus.
Again, in the case of jute the encour-
aging trend of Rs. 175 crores in 1963~
64 as against Rs, 155 crores in the
previoug year may not be continued in
the year to come as the increase in the
demand in the world markets is not
likely to continue. Further, in respect
of oil cakes, the increase in exports in
the last two years of the Third Plan
might just be moderate because of
increasing domestic demand. Nor are
the prospects in the case of textiles
brighter.

One of the major handicaps to ex-
ports lies in the rising costs of Indian
goods brought about by fiscal levies,
growing labour costs, low produc-
tivity, paucity of raw materials,
administrative delays anq the like
little effort seems to have been made
to show any improvement in this. The
problem of exports cannot be dealt
with in isolation and must, in the
nature of things, form part of the 1a-
tional endeavour to create surpluses at
reduced costs. It cannot be over-
emphasised that having regard to the
increased foreign exchange content
of our developmental programmes
(heightened on account of defence
requirements), the country’s repay-
ment obligations, and the fact that the
scope for any significant pruning of the
country’s import bill is very limited,
there js imperative need for an all-out
effort to solve our export problem in
a concerfed and urgent manner,

Sir, slow progress is taking place in
the matter of il exploration particu-
larly in Gujarat and in the setting up
of refineries. I must repeat that Guja-
rat suffers from lack of coal. Coal has
to be hauled to Gujarat from a thou-
sand miles away. Gujarat suffers from
lack of power. The hydro-electric
schemes promised to Gujarat during
the last’ two elections by the
Congress Party ag a sop to the voters
have not yielded any power yet. And
with the coming of the next election,
the carrot of the Narbada Valley
scheme is being dangled before the
voters of Gujarat. How many years is
this Narbada Valley scheme going to
stay? We know the fate of the Kakra-
parag and the Mahi schemes. Is the
execution of the Narbada Valley
scheme going to be on the same lines?
How much of the money allocated for
these schemes is going to be spent on
administrative set-ups, on payment of
salaries to officers and staff, and how
much of it is going to be actually used
on the working of the scheme, is a
matter of doubt if the past experience
is any guess. It is going to be very,
very unsatisfactory.
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Before I conclude, I must say that I
agree with my friend, Shri Ganga
Sharan Sinha, about the serious omis-
sion in the President’s Address to re-
fer to the loss to the country in the
deathr of Dr, Rajendra Prasad. It is
gne more instance of the sickness that
our Government guffers from.
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SHRI SONUSING DHANSING
PATIL (Maharashtra): On a point of
order, Sir. The hon. Member may
avoid personal references.

Surt A, M. TARIQ:
tory of the country.
sonal reference.

It is the his-
It is not a per-

SHRI SONUSING DHANSING
PATIL: You are making referencesg to
persong who gre not present here.

SHRI P. N. SAPRU (Uttar Pradesh):
Let him go on.

AN. HoNn. MEMBER: Let him go on.

SHRI SONUSING
PATIL:

DHANSING
I am appealing to the Chair.

Sarr BHUPESH GUPTA: There is
no point of order. He was the former
Prime Minister there and the Kashmir
question cannot be discussed without
reference to a person who was the
Prime Minister there for ten years.
How can you do it?

SHrr A. B. VAJPAYEE: Yesterday,
a Congress Member, Shri Deokinandan
Narayan, referred to a speech deliver-
ed by Shri Golwalkar who was not
present in the House. But I did not
object to that. Why should Congress
Members lose their patience?

Ax Honx, MEMBER:
pinches them.

Because it

SRt P. N, SUPRU: How do you
know that Mr. Tarig is not prepared
to repeat outside the House what he
has said here, and repeat it every-
where?

Surr A. M. TARIQ: Everywhere,
wherever you like, Who is the Chiet
Conservator of Forests there? Do you
know, Mr, Patil?
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Ax Hon, MEMBER: Who is he?

Surt A. M. TARIQ: He is the elder
brother of the so-called President of
the so-called Azad Kashmir,
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T mifear fergeaer o & 8, 78
yifeearr faen g g | 98 TR An A
HAAT JEH, TIT FL&T [T HIAT T4q-
@ # gm F 9T Ry w9 )
qriFeart 98T & | & ooy o€ feamr
qEAT §  UF FWAERY F FHaw A
& FR 7 A 3y o 1 & 99
AR 7§ A0 N AOH A@T g A
B, F g, AfFT IAHT ARTE
qga A1t & MT A F arfereay 7 §
afes qa¥s & aifreqr 8, S g 91
g fF @t arfees 8 s 0oy oy
FG AN § T AT AZFAT THogeal H 4T
&, afea fergea I wm Ad @ T Od
Wt aga G AR &SN @it AT TEER
# g § vfee fggea & g 8 )
FIHIT AV HYART gIRT A FHI &
HAATAT FY TR Fdt § sufay
f& dm wmEm IS § oSEA SEAr
FaeE # fEems | FIH § AT qif-
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Tty 1 fdt 3 oarg €Y & o T i
AT wrgewa A & § W R 3 g
¥ zq qrq FY A9 Far g wF T
ara &1 e wd o 7R et 9rg ™
wifad w4 F fod g )

SHrRI  SONUSING DHANSING
PATIL, (Maharashtra): On a point of
order, Sir. The hon. Member may

avoid personal references.

surT A. M. TARIQ: It is the history
of the country. It is not a personal
reference.

$urr  SONUSING DHANSING
PATIL: You are making references to
persons who are not present here.

Surr P, N. SAPRU (Uttar Pradesh):
Let him go on,

AN Hon. MEMBER: Let him go on.

SHRI SONUSING DHANSING
PATIL: I am appealing to the Chair.

Sur1 BHUPESH GUPTA: There is
no point of order, He was the former
Prime Minister there and the Kashmir
question cannot be discussed without
reference to a person who was the
Prime Minister there for ten years.
How can you do it?

SuRI A. B. VAJPAYEE: Yesterday a
Congress- Member, Shri Deokinandan
Narayan, referreqd to a speech deliver-
ed by Shri Golwalkar who was not
present in the House. But I did not
object to that. Why should Congress
Members lose their patience?

AN, Hon.
pinches them,

MEMBER: Because it

Surr P, N. SAPRU: How do you
know that Mr Tariq is not prepared
to repeat outside the House what he

has said here, and repeat it every-
where?
SRl A. M, TARIQ: Everywhere,

wherever you like. Who is the Chief

Conservator of Forests there? Do you
know, Mr, Patil?

7 U ¥a% & am fagre wof &
S18z g wgwz Al

AN Hon, MEMBER: Who is he?

Surt A, M. TARIQ: He is the elder
brother of the co-called President of
the so-called Azad Kashmir.

I T FS H Ao 7o THo
ATAZT AT T I ¥ T Ay
37 TEFAE WELEAT T TIFEATH ayee
Fam § fredgar fearar o o &y
Hrdo To THo # § | TATAZ G
gfF @z =it q@m qgwr & @R
AR Hag of Elo Ao ATo framgs
gq AT S ofr ToT SAFY (7T 4@ sw
&Y 7 AHL NHEATT A X | 747F ATy
At T F1 w0 FREAT fwar
7z 2 F< (% a1 ot F—
Tad Y T Al & fF a1 qrfeea ady
t—Aifwq foger oF a9 ¥ 41 fra Y
famriear aX ST FT9T @7 ¢ Ay fad
W Aw W freas ¥ arfeeae a8
g1, A IR 9 fam R oy oy 97
FIHIT § o097 47 | T 9 QY faw »
far agt #mar av av sEE faT
feaeTa F19 FT W@ 999 aF
M o™ AT INA Frgfr% AR H
feeat forar at oY arfeqry & war 13
fFaa frar a1 f5 97 99 fic argg £
T AT Y Y N Feay o ¥ faw
FT FAAT T FF FL AW 9F F7HR
ﬁwmaﬁxﬁtaﬁw:m
T & gw fafee off @t qmme
e &Y weff ¥ fgers welt o
AETE A FTATE Y | T qg gRwa
T 3 fF A wrew S 3w weEe
FAE T AT & WA AT W7
T[T TATH qg#a T &7 oY | /1 T qo
9 gEET & A AT W AR} -
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sedifage #1 faemar @t aqe g |
et w1 Hq Far & | § fagdi anai
# gear g | § @Ed A 9w, e
F AT A FERATATH HIEFHE F1 AT
F1 FTT BITAT G | WeATE 7 I&F( &1 &,
o7 7 | g1 uFaT 2 fF S s & T
Fg feeat w7 1 9 fosr 9 afEwq
TaTd FrAq 7 78T & ) F o 7 (wF
Wt AT FAT g ) FATad § qUIdE
=L 27 AT E AT Ardeg ¥ foges o
gtgrer & wy fad qTeard '
T AOFY T F fgars TR Fdr
FET |

St GUGH gH TR © TTH] TA
F A

= Qo gWo @flw  gwTaaw i qU-
T T F) I W STH faArE
AT HEE FIG g | A1 I8 Feq g &
UG T H, FIT F1 977 TAHT,
AT FE g@dl A T fam 7 A
T\ 6T AWTET AT & 9 A ¢ AW
FEU RGN A AR @ T &) AT
f& quzdw gifed FQ A TET AT
qqT T | A FTE FHE) THIE FL |
o9 HIFIF FHEN & T | AFTH FHT
|qvg AT KT HAAT & ST T S #7
@A FE & AR O AW
gHIX @Tfa] FTR A9 {RATRT
TR AT HET A IT TEATH A
a1Y €1 99 F {7 FAG femwe 3 uw
TF $lo Ao Sfto SN ITH UF NI
& HET-IH-AT & AR UF I Feerfemq
S I TF AR AT F BEL-1 -1
& 1 ST TATAT S AT AEH § QA
TF GE WEAAEA F@lt qee whg
3 AR TF qaaead! § WX T AW
oEH! T fRaa A e FE
G T | UG O A 11
qE% g2 WX I A A |
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5Co
] T ARTHS & AT T A7 A7
% TEgr FEHIT A SHFT UATSH ART
faraT | W 3 e Ay N Fg aw
F oy zuwr W Adr o Ui
#IT T AT FAA A | 9T FEFA
¥ F2T % TEET 4T A TE B AW
SHFT AT 7F FAT {F 39 warfvar
qifaeam # g fawg SEAr feam &
fagr gu o7 fegea@ o Fawar ¥
(g AHART Fodr [y #1 fE
el

“fsFd AT SO TH AT A AR G
¥y | wafsas ey afwarde §
T & wfer & 39 99 7 AT
F=T {5 T 37 @ & f@d fw 99
faa swe e sfeqr Tfeat 39 @}
F1 aTSFTEE FT 2 fp A0 F77 § qaw-
A FY A g AR fEg wv owAw &
dar Ay g@r  ar gufewr  arfEear
§ ae ferg T M @ AR A
T q O ATAR AEAAAA TG AT
.t | ar 39 w97 F1 ey fF uw
oEq FMET FT @aT F7 A FT AT
AFAT £ 3af fF g FET B A
&Y fr v gFar § | I9 ARIHEA
&1 St fF fa &7 et § 97 & qugw
AE A FA AR IF f@ATE B G
oAy S gFAT € a1 WA A 9y faar
AT 99 Wieee § F 972 §F fgeg mrfae
¥, gaaar miae 9, fovg mfse &
v F18 fgrg  wwfaw fEaz &7 aa
TG A | HEAF GG FOT TZ GEA
#3 {5 goaae WAl §%e gU, I«
qesl ey YWE AT JOANE AT
g M JANE A § TR HE@ZT 7 |
JHT F QT F Q¥ qFEC § | A7 WAl
&0 3@ T | AEL @S Fq & AW A
¥ wH §—F o, 9 qofAr wEAr
o7 W FO A FEr &1 zefEehT
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|#fY go Ao AifTH]
fid & g 3@ &% a1«
¥ vy & v fwafatr g w6
FrREY FEIST A AT A€ &, gH F4
g A% a9 WA g, AHi, qUUNEF
AT TEN ST | AATE F THR( FAAT
AR FEAT HT IAF 91 (SFHr
Frrrear 47 41 g9 Frrfsar gy R
qET & AT 9T g F A HAR Fr
o Ft gad o § & Jd S Ay
Frrfegr S9F fat u fasET w1 &
Y fF ga UF AR W FA A8 59
g, 3 wraredy ¥ A0 FfeAr 99 9%
fagraT &7 & 1 fret a%g ar gE%
[IRA(ET TG 20 T AT ARM 4 IFHT
FLHFTQ AET FI TAGAT HRY FAT F
QT IF AT K WA GIAE qUF
¥ afwrar w7 femm 1 T FE
FLFTIT oY, ITHT AIAT 7Y W7 | 2 qF
14 qg gAH q&ET [ATH  HIGFAZ FT
AvE Far § AfFT 99 SEEe F 9g
A I IEIE F q AT qAAAAL
F @l 'L & gEE g | g
IfRET Tig A7 I@T §——3To WiaTe o
qgr &, ATIPAY AqAET TG §, o A
g fF arEr w9y # fgegal a1 ag
SragrE 3 afea fFdl (g 1 S@aR
F1 7Y BT 4T FfeF AT SHH ATHA
g3 g T A {FT6T gHE gAT g oA
I 4T FGST AT {F ITFT A&7 ST
& HIR I @EarT A rERT w1 Y
JAAC & 1 A FART TAAT FIET AT,
FAFT TAA TEAT AT | A {FEY A
FT TERT fRel & FT AVE I w4 av
FHTT T AF Bl 4T & fF A fAHRr
AR AW F [E F owaF & afew
EEAT FTHS g fF a1 oWl & 788 7
EATH FL | 3T AT FI FATT F
a1z #r arfas 9 Mmd AT 9wy
I FT J(AI(L FT TEN AART | HS TIAT
garé Srdr & ) A0 uF faweg

|
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ot fF gHAT F 9 9T | UE qFo
fro 7 fyzaler ¥ uww fgeg #1 o
T FT, SEFT O¥  FEF, AT
a7 A qrfF =9 fgig F = § fgeg-
afeqw ST L0 wE 0 ¥ ¥ oAy
©F Frae qifwadr &) gfewa &
T oAaY wAw g faenaft w5y
TATT & FEAT g {5 uF ugo fo oW
FAT & W TF (575 F1 A1 F9HT T
TEY AT, ST AT FTAF 9T, ST AT
| 6T §T AT, % FOT AL 9, Fq
ixareaT § Avear & 9% 99 9F 79 A
% §w T T 0 TEF A faeg
AfETH AT F( FAT F1 HAA F
T2 fHET 9T i 9 B TET
o A, R 97 Saddy o
BES(R AT TAT

¥ myawi qFW fawrar g 5 omas
FEIX & A4 q1A @AT AT |
zafqr A f§ FwT 9gd  gaIg|
wrg & afeF gafad f& @7 omas
aggafrsa 1 qwERr &M g W
Frlfat €1 9g anwr § & a1 =/ TF
T A, 3 oAew u faa ) afiq
WIT JOFK( 9.F5  FTHL KA FT
T TIT AN F—-3EF U WIZT A&
g fF g0 WO werEar g, W9 gHiT
foem w1 wra T Gwd § A4 ;wa¥
orq gure fawr #iw e &1, gAre
gAE &1, g qESET F1 A H.9
TEAT Ay -1 AT A gHE GgHAF
T Agead  F7 qq1q HIGA | ATTH
ag bAaAT F71 8, fergram #1 miwadie
F1, fgrgear™ & @t #1, fggeae &
ATt &1, fgegmna a1 aarw feevar
SHrAdr ®1 fF AR OF QAT T
T a1 3R AT AW AV | ATTHT
FYHIT FY agifear =nfed, smaF FET
F geArd ¥, FER A #Al W
St ¥ feaawdy & a1 F9AIX ¥ waEl
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§ frersedt g sow SEeT WOF A
F 2 | EW A wT 9F g HIGHT H5AT

2

T AT w1 AG AGT ANATT (AT
F 29 U39 ¥ ugew TECY A A9
FT ATH AET & | qAART AT agq AT
TS At g FfE w1 e
AT TG G O AT FAT q9 (AT A
T e fagrdr aroadr | qg @, A,
AT AT | A @AT, HT A W A
FIE SAWAT AHT X | HF IF AT 9
A AT FTHL, TA AT ATHRT @
FHIRY fovd g1 7 & | FRAEIT & AvHy
¥ O, FTT AT FEAT & qFL, AT F
F=4a1 ¥ g1, ® Ol 9w T g
ff #5017 ¥ T IT9@r F TG F
gl? a®l AT AIEEHT ¥ AT H
FE O®F A §

#l Qo ato arw@dY - 1 F@T W
g g drer war &

5t go wWo aifew : ST weR-
aarfez g § at w7 H Ad 31

Nt e fagd A=A T
¥ g0 AvE § WA g, 987 HUT oAV

g

=t go gHo aiftws mroFT TAF
TEAT qET ATgy |

Y go dYo AWAAT T AT
FT 3T AT °

st go uwe aiftw  wwr Zaw
qv F A &R & I @
T AT T AT @Ed, W W
21 9T | oHY &1 JEr & wmod 3%
I FT @ G § |

FfFA @arar 78 & 5 AT gw
FEfal #1 g@ € fo gwe F18 faarady
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areTF W fergeam™ & ARN J TE @
TS gAY FgT 9T & f& wuifag W
g, ST ARE FT T R | T ZH FIH
Y SN | W g e @ S §
f& Fifog agd =8 I F2d TgA
g\ WMUFT FEAT =R fF oFAr oA
TFA FIHIT W B VEN g AT FIJIT A
T AT FLGE | fEgEaT 7 uHo 0o
TS0 &T EHNTSE AFT AT £ | FATSH
UHo U&o USo FAT ¥ | THY 4T 21910 |
FIHIT & A qvawTEq @ Ffeq fF 9
SATT F FSF T 99 | F FAT Fear
Z | ¥ AR Sl 79 AgE g "
Y F QT &l ¥ faEe
Y T F9T FIST § 9G¥ a0 U7 9
Ter s fufeeey & 1 7 ¥ wAw
A& § | THo UFo Usfo HT THY TG
O ¥ T RAST | FET AEN S
gfase #1 ey A awliv ¥ AN
A7 g 1 A9 fram 7 @er wTOR
Fufaee FqmaA ST AT ?
IAF! T Fgr AT F fg@ET |

st deen fgadt o (9hm)
F1 wigw fufqezy mw sfermT #1 ag
qqr g § 7

Mt g gF wO qE A
IqF0 qar § |

st g g g g s o
AT g |

st To gro afes g AW
IF! 94T & | TAW TT A4 qA0F B |
@y o W g oA fAE FEe X
SRS e TR A G E R
F aev ) A8 8, 79 8, "ifew oAy Anga
Y g, e fag qrgw AT B, @9 §

A ZFF AT TITART TF
afgy, =T FAT A graq faeEd
a ag waq a1 e 1L AR fgrgeara
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[ To vHo arfTT]
F 9zt F1 gFear Fno 7 faw W
AW FT A ALY g L T ATE 47
AT 1§ oS Q2T § fF F AW
TIEAT § THT ATEFT, qAA AT F,
gz fgert arsma #1, arfexr @
ared FI, {F IHT FFHT T T TH
TY AW FOBTAA KT OATAH FT | T
I SAH TCH q7 IIgH FET 0T 4
g1 a1 gEF ST 1 3G AFA &St
§=Y FGT g THIT FYGAT § T 9T
T A wEd & fF A sree 9aE
e F 3@ WX TEF! 3@ HL Y
FE 98 & g T =y o & 1 A
ar FY AT FIHT TEATHT I @ qAAT
7g it anfear g fa #eidT o8 waEa @
f& gw fegram a0 w@faw & & a=1
SATETATH 2, T Glo UHo ¥R E |
oA FRAITET F1ag Afm fe 2
for  FargeaATar & 98, IAF ATT AT
qrg Wt &, mew fagrdr awdt o g,
AR T &, T fag o g, A1 o 3w
TeF W TR & I A W R 91
g

IqEATeaE (S WEIETT SR
wMy)  aif gred, WeT "l gy
Y

s go wwo aftm  H mrmE
IR, AT § | EF w99 §
AT THUL qqA FIQT g AfHa Hrfav
¥ ag Fgm fF W gw wAe &,
TwOFAT &1, e q I+ & ar zEE
JgAT A T & 5 wenfar &
Srew FT TATS AT I iR AR I
2 B wq g9 e F7 39 SRt 7 TATT
F |

St Qo @o FTAW  SyEmTET
oft, Syqweafy St 7 wegfy St &
FASAT & AT FLT g S AT
fm g WA AN FETE T W 8,

W90 § 7 eqvaqr § A gaar &, wiasa
F gk ¥ 399 4 73 fyafay fam—
fage & #ie 7 M 72w W@ W F Iq47
9fq #7 FiE ITW ATCT £ TFC fFaAr
T & 1 WE TaeaET 710 98 2 fw ad
faeett #t Towifar ofifeafa @ A
g W7 Ieaafq S{r® HITT 9T IUFT
Ty 3o 2 Ew 2 vmenfy W Herrq
F AP SUTITT 4 IR AT W
7 & 9 w4 S gEa & 1 FF 3
T wAT ALY § AferaT 7 39 91 av
feare £ f femsgr arav oF §, T
gaw, feasr S, AT frasr |ar
SRR &1 g 2 0T 7 9

e | A auea A gl W e |
AT T AT A1 AT AT G § | TqHT
qFOTT 37 97 H=GT AST &1 W | AT
frram & s @ &, swamew e 1 @r
2 A7 fadan ¥ ) wAa & far g ag
e a=ar ST @ § | W, FafE A
FT GFE TAT T g W TiFETH ¥
foely oY o1 wT A7 AT W W R,
¢ faeelt ¥ a8 N Torifas afear
AT ATz 7 q@Er 99 @ 2.
SHH L HTT (A | TF YA 751
FY gH ATTHAFAT & | 98 FI9 &1 I8 aF
FET FUG T T FH E 1 WAfHA
INTHFIR F qIY F1 4T qAT T,
@ F wfaw ¥ g fas@re = far
SrAT =i |

wegufa Sft & sy ¥ s
F gTHA S %2 § I Ioora q) fopar
Ty 8, freg 9w we fasg A% e &Y
STRMY, 59 gvaey ¥ w1 AW AR A€y
o s & 1 e & wFe A 9=t A
& | afip S & srf Ay At Far @
g FrEFE! IEAET ¥ T IF q9 @,
T I=AT FT IR AGT AT AT | HIATST
e &R g /a4 & 5 g wur A
T R gty dr A AW, "7t
It T AT ST Y 0 & | 3@ Wy

2P,
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¥ o1 qfr ORI TE F 97 F) ATV A
faars @zr gar & 397 ;¥ w0 ArAAd
g3z wE ¥ o#n owoE d o .ad
WIATSF F1 52 wrsaraq faar g fF
ATEA F7 AT GFAFA ¥G7 AF ALY
STl 7 oggaT RV fRAT AT
Frfgy | ag fF amar SnAr wifsy fe
Z0 TTHT YATT &F FZT /AT | F 37 ~7av
& fr ey Jae AIAT S AT T R
AR AT R ST ver 1 3ra9 w
ZHA 35 ) AT 17 fRar @ 3ad
FAET 78 & fF JwT 7 g wAA A9C
FF ATY & | I AR § AT HAC A
AF W FT F WAIHAT FAGIAAT F AT
gt 78 77 9% | Fv% foeer 727 g,
TAT 1 F AT TE 8, FL A & AU
g g #var 5 <7 5w doar o -
T TG F4T | 79 frafy 7 JwT 7 A
A FT HA AF JAT AGT WAAT F,
F || FENTF AT gR 57 419 1 wawia
3F & 1 {7 W HoAT 0T AT ADY AA
®E

HA ¥ FATT IFT T FTC AR
Yo7 1 g7 73 7% 3O o gl w0 Ol
F7q vEq 7 gafy ;EEA wTET ¥
VT i YATHT FITT ALNG F T Fi ATA
F4 47 ®13 faym 98T & v 78 F qur
FLA g0 0 5 ogw ArEmE & 3eEE
TTFAT F FAT FT ITART ALY HLF 34,
gYEIT ¥ FIAF) TFATT FHFIT FT
for |« & mwaar g fF 3z Fewa 3wl
F o wF g9 91 | FfER §) T
ey 1T & U 75T F) 9A9T A4 AT |
T FH I8 FFAI ATIH T JAT FTET |
g Toez gwur F7 aH7 =it ffoaw
A% AT F( OAAT ALT@ F /T F OO
FIA( AT FL A7 AT qF GH A A &
foefi oft e #v anat ) F3 | FATR
3§ oY g% ey wfex v 3 AT #
A A A FUAT AT AT ALY FL |

)
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I8 VTG & =TI 9eF FT FAIT FIA7
aifer | i i Ji agiafrar §
drar Aeaet faarz gm a7 TAEEs W
frafers & gdize wifar 37 faam
¥ afqIor a¥id ¥ g FIAT ATEA A |
a2 afaqer 7@ & frarz #1 89 F7A
¥ ITF TIF T Ig HITER| KT ATH-
TF FET A A GFT | WTT AT AT &
faarz &1 wrawq & aify & gaamET
wTgd & 1 faanst w7 awfey & e
e @g wraar & qEA FFAT g
T gaT ATAAW F T 9T qZEAA
§ faoarg Fv9 At T AT BT Al
zegar F w19 §) FF 39 & 92 79
& S A7 qzfAIear oF wawe-

1T & ®F § FAQT F JTAY HTATAT |
.

I AT T FT AR FIA FT 2419
Taf i & wre A faegH w1 AT
3T & 1 gty S F mbwaer 7 g
FgA F warar fF 32 FATAT SO,
M ot Aifq F1 e 78 fear a=
¥ | S Fsv AT faaTe gAn AT &1 gWA
ot wiffam & fegsl 1 mreETEa
fegr ar f7 3a% w9, @ AT Towa
&Y 77 & T 70 FAT FareiT A8 EF
I TTEEATIAT ) AHA H ATA T FTGT
AT & 1 98%o F FF AT qriEHEqra §
A U, AT FT Mo FATHINATT HEHT
% et wferques & gedfver 3 faar ot
urv wfgegart @ §i 5 agE faaea
AT G TET arfFEaT & faega & var
AZT HT FIAT | WIS IART WlFeAATON
T g1 wE 8 ) U S avEm wfergese
7 afswdly dma Fv G F0f wel ad g
30 FHT F ATT AT FL, TIETT F| TOAL
Hifg agaa & fagr X ) o=
Tfued ¥ ARG 93T F1 AGE FT AT
FE w7 LY & S w F W wfram
e gt T | feegt A veA AE o
1 37 el w g & o wfesars
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[5t Qo &to Twaal]

F FEF I TLAT | FATR A AT
=t Jge St X ofY 39 aug Sy w9
fF mwre arfFeam @t T ¥ a@Y
qTHT @ W TE HIATT AT ——
w3 Augw fam @t weweey | Ao @
SHTT /AT ST ag AiweT FvA & feafa
¥ 7gy & 1w gt wfweara F fergat
FT FT g7 7 I9& aw Tod faara
F1$ T ALY & 6 3 7Y S ar StagEdy
YART 9§ BT F, AN SY@H AT &7
WA WIAT T MT F o7 YU | {07 I
1A ¥ fad ot TS A @i T —
TR A 91 faq 378 o & gfefeae @
ST, Ay qi fgT qEr | TTorRmEy 7
T FATEY &< w7 fgar war o owa
TN Frer ST I ATEA wiefhde
M & fad gy 9w 7 FE gAR
LT H [FEAT F0W 7 G fErg W
¥ [T TR & IRT @1 A IS -
ST AT &, WA AT ox e T
ST T § | F OF 9 I § uF AT
faer & 1+ & vy wAfy & SwA)
qgAT ATFAT F -

“One lakh refugees crossed in
continuous influex of thousands
daily. On sixth evening just on
the borders Pakistani police fired
on four thousand fleeling refugees
from three sides. Hundreds shot
dead. Many 1njured in hospitals

Thousands in Pakistan are strand-
ed and being tortured ”

e foama awel §  gEd 9
T aw geferd @ FT sgaweqr &
TE A | W arfEEdrET 99 s
1 9T F & f9¥ Fwe a8y g, av
St feg W@ AEY & SR Wi
aF g @ & oY gF W
woA & fau o Jarz e wnfgdy
g g fggai w1 mfesa ¥ w9
& far @ wiz @y |

& Ero o  FoUATAA  HFT Ig
FET 3% T g fF 9w wfg gwiw
Fas Afas arfacy § 3R F1E qaurfa,
FAAT qrfaeg &t & 1 gw 9w fam
T ATl & W a9 gug | 7
WA THAfAF &, T Arwargs afq-
gifes 8 1 9 FT gAY THY WY 94T
g o fF AT I F weqweAEw F
1Y Fv7 foRAT AT | gAA I A1
o7 &1 qraq gy § ofFwarT F 99
A FT TAT T2 oy | v% gfex
q qrfFen1T & FT99 @A FT U AT
FARCELEARCIES!

gad wuw AW ¥ ofqw mfw #7
AFL A gQ avefeat wy wrma faan
freag & m¥ Zu FUER 9y FAR
W F W & Fay q@l mfFEae F
fergat & (@¥ g9 3% ¥ St o
HIATAT AET E 7 SE AT g9 AT HIA
ST T § 7 FEY S R, W WAV L wh
¥ ? ugAT FIW AY g9 UZ FY a%d
fa& ST ¥ TIET AR & I WA T AR
IR AT A QL FAEHRL & | Wy
TF, F qET F qrardf WMy A A
e agT &1 TSHl qTUT & 1 I T e
AT AET AT &FT | AAAFAT &1 Al
FE faey el AC a9 7 uF § Efafe-
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A FRE farasr ogw g
¥ SurEe weT & mafes
U WATT  FT SHEC FEAT Afwd
T ATEA F qaferw ot g ag
qEATE | AET F Ao oF
giferelt &1 F Wt fFogw ww
TUHT AAGT FL AT ATAT SATH
qrog &) wifeea & qafesrs S
¥o fawafeds #ifaw d g wr g sosr
@7 & I A fawafer & fae
#§ 91 3o TgE W & wEw
oH A WA § AR g oend §
fr g9 wrgeT a8 AT Anfgy B e
qiffea fRe fasafey sifew &
ST A1 W I Wd 9T & agr o
& 98 wwe IFT FT AR oW

T A CHTN AT A F IT TF A
gAY wifet #§ wrfaer /@) g =rfe

g9 ¥ wedT & gafeas wEar
JIGATE | FOHAT F JIAT ATHAT
RO-AFEE F1 A AT A7 AT AG
¥® ™ ag gw & TR Sifed
7gq, wfwas ¥ feEww, w5,
frwars & fF o7 & (o Wi
Y FET FT AV UF TN E A OF
AT F AN ANE T, IAE F
g A d a1 Ag qU-EHEE WY AN
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Tg T g

st AT qEWT WA MT T
TR AT A FAT | qH Fw Gy

=it Qo

point of order,

THo mfw . I rise ona

frrgare ® fa=
SRECIE N E I U R R
T g

IqEATAR (W wEEI  qER
wRia) : aifer @rgw, W e 9%
g, ITHr A &fed

Surr A, M. TARIQ: He is
wrong information.

Sur1 B. D. KHOBARAGADE (Maha-
rashtra): Congress people should not
fight amongst themselves.

Sarpar RAGHBIR SIN&H PANJHA-
ZARI (Punjab): How can he say that
he is giving wrong information?

giving

St i AEWHT WHA: TEE A
G qE@HE T E R AR
aF 987 98 Udrdc AT FI-SrfHearEy
1 1 English translation.
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[A7 dre ngena @]
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IR faw &7 ©F uIHE  FRY
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dfaeft FE1 TR oA @ oW
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¢ M7 78 afeerA g fora
¥ IFGTF AR A | IF HATAT
oY AEIET ATEE F9F A9
¥ AR F gat § ozEw
UAET FP  AEERE % AW
afafern wigw * wdrE W fw
g7 M-afeear €1 A GEeRT
args ag g fF d@ wsgeem avew
F g € W 1y ardw
F fagafdy sifaa 1 feae ¥ o
aET A faoga @k s B wErd fE
waFdl  wafaeT 97w sEdy
g1 a1 a8 UF wFWA &AL TAT AT
I A A Aw wrd fw g
|7 F© dE AqEA N HT I
aifmt § Fwar 3 ofw o fw H
Tg gAT el | OF  qEewH ¥
Fdftaeew Y w9 WAy § fE oW
A F AT qFATT F AT oS-
T g1 T § | UF A I a97 I qwa<
AT T T HEET IS AT FeETe
TF YT qET qET F7 a6 wg &Y |
g FREfadt dmT #Y )| S T
gq, J@Er I9E gAv, g v
drear gun, TEERT AV 9% AY
WHEIUTT 39 JE B AW I
TE A T ¥ ogW? A S

#$—aqgq A TrgaA T g SeIg W
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Tq g AT b W AT AE G
FOq qeit Agd & fogad #ray
FE TATE A7 IqFr ™ qmd . |
s gz Afsd, a8 a7 wF wrgaT
wd ot fRe SaEr SwanEr
o< 3gA  fee gfem grar v gaew
@ gas( war faar o gm fafeex
qrgg I Hod sy § Sifws Fww
I fear a6 @ fs wrfor
CICUIE GGG I GO
gs wa fv gfee o amge qaie g
wE gre, wEfer av gl T aw
wrefar 78 g€ fr oF s FEar A
fF 7@ Tome AT & S wwE
FC M wre &, Fg QT AGT AT
wrEfor 3w a9 gf wafE ow A
qET AT R A HT gE 3w aF faw
FFT T Qw97 gAAT U€ g Ty 9,
a fow fedw  Hwrfwr gd

G g A gl 1 wE TATHS W
Zfear § @ Y goedf 9 a1 awy
ST o IEET FTAT Wi 91 O qW A
IHAE WS | TRATAH qH F Fo
TGS KT g9 aFT qg T ar
AT 19 ¥ qUAFEH B @A H
feea ferar AT 3HET qew T | faer
ferar 1 g7 qgFwr & Aafeas oF &
U419 18 FETA X fgar @y g FAAYT
Ty drt W oqar & far B e
waAHe wwad 2 0 2 A s gfear
TAHE ¥ FIUITAT g A ¥ foar g
36 G ¥ 35 M fHAT @ua gf 1 @}
ug dgaT e frow Mg wggd ok
qrfeeam et & ot agf & A &
AW | A8 a0 At g ow ey T
T[T §, TR AT T ¥ oAy
FIOAT & WK 3 v w3 § fF -
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T, AHU | A INTT AT T AT
gt faame & w9 72 3EEr
7g TWErIT A1, AWTA FWG FT 4
A ar fF FA graAr 21 o
T F qGAT ATE TWA AR FE AT
AT FIEF FT G & O swg ¥
98¥e Fo ¥ FEHT AE FFE FFY-
q9 e wgr g faar Ay g7 34y
AMAT ) Afar AR T DAy Ak
G XA T4 AT G | wIfEEaT
Wert ¥ 3gar SFEM ¥ aTaq T WR
T 3G W & € g B0 FHEAA
ZTa 74 gAY | WX AU-HATE & 09
g FT 19, AT AHEF, W7 OF
TE AFewE A fFar @1 gud O
frg & i fvar, fagm 3 o feT 9t
S #E f agh @ @9 X far

g &h wZq & fgars  aya 47
T FE T F A A w7
g wfem @ W oom
THH § | AT g9 T g & fAFdr
98¥s Fo 7 & I AT 9T W@ T g
SRAFATE | T IGHT &S, AT IHHT
et @ gfear & @y 3@ FFT W@
TG IR ZH 3867 IF § | AT 399
T AN F g 19 AGT WA T sy
az Ay Fq13F F I I T=w & WA
FIHI HaeqedT § TG 97 qg+ -
ars | AT A F T AT T 95 AR
FTRHYT QT IR, A 2fEd agt ar
g g @ T 5T AW g§ d 7@ IO
FrEISwAgs IARFEIAT AR 3
fF T TF WA F0ADTT T qEHT
&1 AT AR T JEET TG A1 L AGT
QAT HATAT AL FOAT FY AT & fF
3IgH! gUF AT fFar am )

{2 oF a8 an9E ST 1T 98 2 fF
FgT AT & {5 FTFT & o7 AT T
gENA T WG ARY | IS qFw AN
adt ot it € fF fauy gg oww
grar & | or 5 7w wrwer § g,
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¥ & W fag 7 fF 1z 97 35 I
T FAT WX TS A AR gET A,
I A FCATE | HIE QA F T HOAT
FATE N § 1 TW AT IAET 9re)
AEERT Y g2 1 A G 0F 919 59
FIAT R0 g I wotr ooy 7 gy fr
qfeat ¥ 9 g Ty TR agwrETy
81 @ 8, Fefrordr & ag mit aF 7@
frefl, sgr i e FFR T
ZTHA ®1 939 &1, AT A9 f¥wg
ST QAFE FY 0F A FEAL g
#1777 31, ToA1ST &7 FT I, q@FT Y,
qE FT AT | FAMRGR  wgeAT F IHA
WY oy gt o i SeirdE T AR
TN wew Y | war 9fvew gEit graw
F aFq oY gy AT 9t 7 gHaT 7
AT AT A @ FE AL S agrd
o fer #7 wifewd qe7 & @ @
eoe IuR afsrw F1 o qaEn A fE gg
Y § TAARE  THAT TEAT T TARE
F wufod FT @ § A7 09 797 T
) e AT FAE TG
fararr g grfer & @gr
YW F@AT F 3G, q7 9@ T
feF 7o ANz ¥ ag f@w £ {7 gway
wefafaeam 1 9477 IR T FEA 5
forar Fafam s=faar a7 9@ ? o9k
TATRTFY T EITA IR @A FIIATH
frar wT g wfeed FmiR w9 AR
AT FHH T A TGN A AL A
AR A S 19 Tgd, SwE wd
e AL qI AT TF AR H qGTART
FLAT TTZAT § IR AT TR GA Y
97 gL AT A5G W § FIAT G
N FT THATE | FEAT DAY ZIAT TS
qATS TE S FRA F (Ergeat™ 9 R
7aY T wa gETE AT FaAT ¢ A
FRHY 9E A @R ! e w9w
wdr dar 7 faey qeg Wy wzfwad =
Far ? fEey Wy At § # wEg WY
FTAT, T TG AW FE I & | TR
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qTee ¥ qafees oF el §——ugr v
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ITH G AT SR qET § | 9 qT
TN AEAT AT § 1 R@d gl
qrzT &0 ST AR AART & IGHT
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T 9% BiAeAT a7 W {539 F &
T TEH FA W Argd uR W
F FT TQ@ | qg SH WX FI AGT
| e #T 9T T FT AL A

5t go wRo wfw : a1 F¥
w7

=t 9T {gwE aw . 9 % oF
TEATH g FAT -7 Ff aatt + qrfeear-
T & T@r AR AR UF HFATI F AH
T 1 o 3fEar & @ 9T A AeHT]
g & serar g S @ET AT o 2
AR 37% feam wifveam & 2 1 &t
HTAW & a9 F 7 97 F@l T Gy
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Wor v ST AAEY 4 | 2fel, @i
aS & w17 fqeds wifemarET 487 @,
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SRF AT F a3 G oA v Al A
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fF swaer § # A6 & SeaAr #
I & o ag a<der afear s
F1E ATST AT AGT & | THE HATAl OF
FgHT 1 7% fF 0% wmo dio 7
qFTa qarfaw 7, oF g #1 faster
¥ w7 femr arfs feg wEemta A
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IGRIC I A O

Aoz gfrom g sz Y
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FTAATET A8 g2 | Erg st o SR
g7 ¥ e 7% &1 FIT F SAF {oo
F g%Tad W Seg & A oA

st go uwwo afew W oY
I T FA ARG ) oX & Loo0Ad -
g

=t i wEvAg ' - R awg &
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ggd@ fwai @1 gFar 277 Ed
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¥ #g § 6 59 99 27 qF ¥ S 7@
Fgal & fF g #10r & gy o 2,
FRHI TaAHE ¥ faems A1 F176 379
WA AR, 7€ AET 19 ¥ | WL qg
TF FTHCETAA 3 & | 1T qT RIS
HIRT AT [T AT AT 31 1 ST |
TV A8 T g ST JT T T
AR &1 A0 | AFF AT FATHT aF
TR AE AT FF & | AT F A g
T FE GFd & AT g€ WOH @4 SF
1 F R a7 ke 6 oow
foeaT & 00 F{ALSAT T UTT AT
I F A oumew ar e 48 ®)
FFEAT L W AW WT Ay
w3 A S TH v & w399
g ar T fewre T Ay R, fow
#1 9€i i feqaees 47 § F1 Sdr
AR ag 7% € a1 I A |

[Tue DepuTy CHAIRMAN in the Chair.]

g P A 25-Qe AT ¥
A T fFr AT SHF "wW g
A M7 31T g% qTEF A AEH
A wewrw Fr AR ¥
A9 S g W gAT R
qGIEI ATRT T § aNE® q8 a@ny
ST TAA FRA ¥ 92 T FRET F
qTRe & BIAT & | e SOy #7y
ara & & I &wr g7 qvg F7 a e
F74 g I% faeme it A% T W
far oA | AT wEIE WRY T
we g g geve S0 A AT vs
€o F ¥ ¥ I HATH FT AT 7
£ I7 ¥ F% 7 q5T ¥ FTATE? AFEAH
fasraTat =1, 5= a8 e % § {5 o
M. AT AT 9 W A
Higeaz T% H17 AT Fearq I JIqT
fearas & wifawarT ¥ Twfaad ¥ gw
¥ U\ T aET AATH HSATH RIS AT
T W E WRE FEHE F AfF ag
FRAT F I f52q 0T A1 (F gare Foq
¥ g 99 T IHAT FT AF | Hiwd| HEGAT

1
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vou have taken enough time,
wind up,

544:

qEE, WX a1 AT, AW HeaTH
e R [T FegeAT HEgw WY #T
FILHIT & ATHF 9% BAAT FT GHA §
ag faaet AaEFT Qw AT § 7 WM
TR FAE) & ATEE &1 AGq, av
39 {3-13 T & AR G §
EESINT IR (RO I A i G G
fezder<t #Y & 1 "7 &, wTedr 91
mfgear  aEfw & & Jt gfeew
Tiffesa Fiew D AGHZE 6 F
UTER B | TH UHIT THET A UF HIEHT
Wt 3 FRT 7 ALY & | TR T AR
¥ W TH FHEN F AT BT AAT TG
T S g § ey S0 ¥ T WS
% 39 Iy & uddew &1 9avd
AEY faar, 7@t 37T 9T & fora) awg
¥ 9% agAm fpar @1 @1 & | WA
ITHR! AAFA 7 g wTIHT Fg R § |
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F AT qqT AT | AT AT FfAeaar
% Aok wwrer U g S fE
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Tue DEPUTY CHAIRMAN: I think
Please-

oY IR AEFIE @A TE EHF T
FTer arzw faay W § sfay @ aen
Ty T farr =nfed 1 @1 & #g &y

Tur DEPUTY CHAIRMAN: You

have taken nearly half an hour.
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A AgAw g g AT g a9
warg fzar ar g7 A #, 39 AT
IFA BT qEr fvar | 47 Fgr av v
il ¥ gg I S a3 oEE
Fudr F1 gy aFdqT arie q-
qriFeaTd| TeTa. wifea & 9T I
WF FT BEGT IBMA T 1 IRIA AT
F F19 7 G fF ag 7q 37 I=lt 7
HIT AT FTHR 7 FATE )

Tur DEPUTY CHAIRMAN You
need not begin another speech You

can give the explanation Shri
Mehta

Surr M M MEHTA
Madam, I nise 1in support of the
Motion Our worthy Vice-President
has elaborately discussed the various
problems at home and abroad in his
Address In the very first paragraph
he said-

(Gujarat):

“In spite of difficulties and® d@strac-
tions, we have continued to move
forwards our objective of a democra-
tic and socialist order at home . ..”

I will agree with him as far as the
democratic part 1s concerned but [ have
grave doubts as to whether we are
marching towards a socialistic pattern
or order He has said rightly only
‘moved 1n spite difficulties and distrac-
tions’ We talk too much of social-
1sm—1s 1t not—now-a-days and practi-
cally we do nothing absolutely It 13
a mockery of socialism I will say Our
beloved Prime Minister alone has
fought for socialism in this country
and I am very sorry to say over here
that no colleague of his has participat
ed or shared his sentiments as yet and
that 1s why, 1f we all his colleagues
had given him—that 1s what I say, we
all,—full support to his sentiments we
would have achieved socitalism long
before but he 1s a great democrat He
has accommodated the sentiments of
others and that 1s how to-day if we
look at the situation in India, T will
dare say—as so many Membei1s of the
Planning Commission even agree with
the opinion—that socialism 1s still far
a way, unfortunately or I should say
rather fortunately I am very gla?
that, you ali know, by the Grace of
God our beloved Prime Minister has
come out of his serious illness The
who'e of India was very anxious about
his health He 15 still one of the
greatest figures 1n the world at present
He 15 the only architect of modern
India and idol of young India for ever
I know how the younger people of
India love him I know and I run an
institution of young people in Kutch
which 1s called the Tarun Mitra
Mandal I know many of i1ts members
prayed to God, when our Prime Mini-
ster was not keeping well—they were
prepared to give away therr hves—to
give Panditji a very lorg Life so that
he may consolidate his werk of reliev-
ino the exploited masses of India and
human beings everywhere 1 am verv
happy to see him again getting back
his health and our ever-voung
Panditji 1s blossoming just like a
flower
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Since long the Congress has been the
ruling party. While even in 1930 wien
Sardar was the President in Karachi,
the Congress was talking since long
about socialism. My heart always
used to thrill when Sardar and Pandit-
ji roared that the people who did not
believe in socialism should get ouil of
the Congress. I will ask the Secretary,
Shri K. K. Shah, here—unfortunately
he is not here—how many people who
did not believe in socialism, have left
the Congress or will he give the list
of members whom he has driven out
of the Congress who did not believe in
socialism,

AN Hon, MEMBER: How can he?

Suarr M. M. MEHTA:
Mr. Shah, I do not say that of the
Minister. He must have a list and I
ask for the list. The Secretary keeps
a list. Up to this time the definition ot
socialism was not clear even. To some,
capitalism was socialism and they
wanted to define socialism. Now, to-
day, I hope we are very clear about it.
I think now in the coming year, it at
all socialism is to come, it will come
under the leadership of Panditji oaly;
otherwise it is not going to come in
India at all,

I say that ot

Surr P. N. SAPRU: What is social-
ism?

SHrt M. M. MEHTA: 1 will define
it. That is what I say. Still the Cong-
ress people have no clear idea of what
socialism is. Gandhiji, who preached
to us for so many years, was telling
all these years: ‘When you do not find
the way, look at the poorest man of
India”’ That is what I am telling you,
find out the way to satisfy his neads.
To-day we have unfortunately not
seen to the needs of the poorest man
in India. Look at our Plans. As the
very basis of the Plan we have tcken
the village with more than 10,000 seo-
ple and we have done everything to
give facilities ta them but the real poor
people in India live in the villages,
Those villages of below 10,000 people
are still rotting as such. I was saying
s0 many times on the floor of the House
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that even drinking water is denied to
them, Even in my State of Gujarat,
there are more than 4,000 villages
where there is no drinking water at
all. There is no source of drinking
water. I come from g district of Kutch,
a border district. It was promised by
Sardar Patel that it would be put in
the line of the neighbouring States.
The Centre took it and I am very
miserable and I have to say with
pangs in my heart that today there are
plenty of villages that are being eva-
cuated only because of lack of drink-
ing water, I do not ask for anything
beyond any necessities or for luxuries,
Do you call this the socialism that we
have marched forward to? I will give
you one example about the adminis-
tration. Last time, while speaking on
ex-Rulers’ Privy Purses that are being
given to them, when it was said that
they are not to pay taxes on their in-
vestments and Government Securities,
the Government was surprised as to
under what law this was given to them
and as I come to know, they have
decided to exempt them up to 1963 ang
henceforward to charge the taxes on
their investments. I do not under-
stand it, the gross callousness on the
part of the administration and yet no
officer or no Department is taken to
task. I do not understand why the
Princes are being exempted as such up
to 1963 when we come to know that it
is not a legitimate thing. Do you call
this socialism?

Surr A. D. MANI (Madhya Pra-
desh): This is not socialism.

Surr M. M. MEHTA: Still we talk
of socialism so proudly, That is what
I say. That does not mean that I do not
believe in planned economy. I myself
believe in planned economy and I am
an admirer of planned economy. But
as I told you, our plans are very faul-
ty. We have lost the very basis of
planning, Even so many members of
the Planning Commission have ex-
pressed the same view,

AN Hon. MEMBER: Who sre the
persons?
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Surr M. M, MEHTA: If you read
the papers, you will find it. There

are plenty of them. The main occupa-
tion of the village, namely agriculture,
hag been neglected as has been agreed
to by the President himself in his
Address. You can See it in paragraph
7 of the Address where it is stated:

“Despite these satisfactory trends,
the overall rate of economie
growth has lagged behind the Plan
target, This is mainly due to the
shortage in agricultural production
which in 1962-63 showed a fall of
3.3 per cent.”

And further:

“A steady increase in agricultural
production is the most important task
before us today.”

AN Hon. MEMBER: That is an ad-
migsion

Surt M. M, MEHTA: They have
lagged behind the target and the main
question is agricultural production and
that is being neglected. This rise in
the price of essential commodities we
are not able to control. 'That is the
main thing today and the middle-
elass pgople and the poor people find
that the rise in prices of essential com-
modities comes in their way. That is
their main concern. Of course, we
have developed some big projects, gs
has been referred to by the President.
The whole of India will be proud of
these big projects that we have in the
public sector, I have visited so many
of them and I feel proud of them and
the whole of India wii] be proud of
them. But then there are the other
problems which daily touch the peo-
ple. Today after nearly completing
three Plans, if the people still find that
they do not get enough to eat and
they feel that they are being neglec-
ted then I do not know how we are
marching towards socialism at all.

The second thing and the most im-
portant thing that I would like to

[ RAJYA SABHA ] Address by Vice-President 550

tern of the administration is changed,
we are never going to achieve socia-
tism. It is the same British bureau-
cratic pattern of administration under
which we are being administered.
Even the L.A.S. people newly recruit-

ed today, do not know anything
about what India wants to achieve.
They are just minted a bureau-

cratic officers.

AN Hon. MEMBER: But
are honest,

Surr M. M. MEHTA: As far as this
machinery is concerned, whether it is
working under Lord Mountbatten or
Pandit Nehru, the coin comes out with
the same print. There is exploitation
and corruption, nothing else. We re-~
quire to change the whole of this
machinery. However good the meial
may be that you put in, the coin that
comeg out will be the same, The
whole die requires to be changed,

AN Hon. MEMBER:
suggestion?

Surr M. M, MEHTA: I will give one
or two examples. I was very much
surprised to know that in all the pub-
lic gector concerns there is no auditing
of the store purchases. You visit any
public sector big project, T was told
that there is no auditing of the store
purchases,

Surr N. C. KASLIWAL: You are
quite wrong,

Sarr M, M. MEHTA: What
Mr. Goenka?

Surt N, C. KASLIWAL: It is
absolutely wrong. There is audit.

SHrRr M. M. MEHTA: You mean after
the store is disposed of there is audit?
I am prepared to prove it from the
very people who are there. Even when
I asked the people in the Food Minis-
try, they agreed that in the case of
foodgrains there is no auditing about
it. It is only on paper,

AN, Hon. MEMBER:

Serr M. M. MEHTA:
actual auditing. It is

they

What ig your

about

Question

There is no
shown in the

submit is that unless this present pat- ! fgures,
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Sgrr  SONUSING DHANSING
PATIL: On a point of personal ex-
planation, As a member of the Public
Accounts Committce, I would sub-
mit that whatever the hon. Member
has stated just now is not borne out
by the facts

AN Hon. MEMBER:
shown on paper.

Tae DEPUTY CHAIRMAN: Mr.
Mehta, you better carry on. You have
only nine more minutes,

Surr M. M. MEHTA: That 1s what
I came to know from the Hgad of the
Department 1n the Natural Gas Com-
mission—Mr. Goenka, At Dehrs Dun
1 asked him about it and he told me
that there was no auditing.

Surt JOSEPH MATHEN (Kerala):
You probably did not understand
what he said.

Surt M. M. MEHTA: You don't
bother about my understanding.
I know that. The second thing
18

Tue DEPUTY CHAIRMAN: It is the
thuird thing.

Surt M. M. MEHTA: May be third
thing. Whether it is first or third,
it is immaterial but it is a very im-
portant thing when we talk of socia-
lism. Due to certain geographical and
geological conditions, some parts of
India are coming up, while certain
other parts of India lag behind like
anything. So the people in some
parts get more facilities of life while
the people in certain otherg do not
get the opportunities to com2 up.
The Administration should do some-
thing about this. Is it not our duty,
when we talk of socialism to give
equal opportunities to all the people
in India?

AN Hon, MEMBER: Are they not
being given?

Surr M. M. MEHTA: Definit2ly no.
There are States which because of
their geographical ang geologicel posi-
tion are in 3 much better positicn than
other States in India, That is one of
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the reasons why a change in the way
of the Administration is needed,

Sert JOSEPH MATHEN: Can you
change geography?

Surt M M. MEHTA: It isnot a
question of changing geography. It is
a question of the economic distribution
of the revenue, of all the revenue that
we collect Pool all the revenues of ail
the States and hand them over to a
Board composed of all the Finance
Ministers of all the States, the Union
Finance Minister being 1ts president or
chairman. Ang then distribute that
pooled revenye according to the needs
of the States. I can discuss about this
plan, for I have my own way of think-
mng. And if you do that then all these
quarrels about boundaries and rivers
and so on, will not be there and India
will remain one integrateq whole.
This does not mean that I advocate a
unitary form of Government at the
Centre. No, for I know the practical
drawbacks of that. I only advocate
this in the case of revenue. If consi-
deration is given to this point then
we wil]l have an integrated India and
only then will everybody feel a thrill
when any part makes an advance. In
this way I think we can achieve the
goal of socialism.

I am very happy and I feel like con-
gratulating the Finance Minister, Shri
T. T. Krishnamachari.

AN Hon. MEMBER: For what?

Surt M M, MEHTA: I think he has
decided to give pension to the widows
and minor dependants of Government
servants, I think he will find out a
way to give the same kind of facilities
to all servantg not only to Government
servants but to all concerned. It is a
very difficult task, but you will have
to do it. The time will come when you
cannot differentiate between Govern-
ment servants and other servanis.
Otherwise it becomes an official socia~
lism and not real socialism, the socia~
lism of the nation, I know that the
Finance Minister hag the real picture
about the middleclass and lower
classes also, He wag the first person
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also who put up a Budget which can
be called an attempt towards going in
the direction of socialism. Now the
next Budget is coming and I know that
at least there will be no more taxes.

Surt JOSEPH MATHEN: How? You
know the Budget?

Surt M., M. MEHTA: The Govern-
ment hag collected all the money. As
you know from the appraisal of the
Plan we have not put up anything
new and so all that money should be
there lying. One thing I would like
to say. There are some hillocks in the
social plain of India in the form of
some few rich houses. They should
be tapered off to the level of the plain.
Only then will real socialism come.
Due to the emergency or whatever it
is, it is these few houses that have
benefited, The other point is the avail-
ability of plenty of money in religious
trusts absolutely unused. Why not
that money be mobilised for the sake
of those people who belong to those
sects? This will go a long way.

The Address containg reference to
many projects but I would like to re-
mind the House that Khandla is being
neglected. It js still not connected
with a Broad Gauge line and there
has been talk of a free trade zone
ever since the inception of the port
but I am sorry to tell Manubhai that
nothing much hag been done, no work
has been started, Khandla is not even
linked to a highway. It requires
some more attention. (Interrupton).
Yes it is in his charge, the creation of
a free trade zone,

I totally agree with our Vice-
President in regard to the coming up
of the projects but there is one dan-
ger facing us and I would like to draw
the attention of the House to this
fact and that is about future intentions
of Mr Bhupesh Gupta and his
friends on the opposite. They are
trying to agitate industrial labour for
a general strike like the one we had
in 19587. 1 think this will retard our
industrial progress if we are not

l
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very careful about it and if we donot
take proper steps. This, of course, 1sa
first step in the election campaign of
1967, Whatever may be the thing,
we must be prepared to meet that
threat. It is not that we can meet
the threat only by yielding to their
demands, by giving a few more rupees
to industrial workers. They constitute
only a small section of the people
depending on manual labour. The
real solution, as I said earlier, ig to
bring down the prices of essential
commodities. We have seen that
labour in Ahmedabad was given
bonus, and in other places too, but
what is the result? A few of the
people in the area got an increase and
the rates immediately go up, they get
inflated. Similarly, increase in emolu-
ments will have repercussions.

It is complained that our coastal
trade is not coming up. We have a
coastline of 2900 miles and 150 work-
ing ports. In spite of this, the com-
plaint ig that freight is not coming in.
Some people say that the freight rate
is not well adjusted. I agree with
this. I know about Khandla and that
is why I can say this. It is said that
Khandla is to replace Karachi, 1
will ask the Government and our
worthy Ministers present here, what
was the freight rate to Karachi before
partition? It was much cheaper to send
goods from Cochin to XKarachi than
even to Bombay but today the rates
and other charges in Khandla are so
high that even North Gujarat people
prefer to go to Bombay and export
their  materialg than having them
shipped from Khandla. So many
items are there. I specially want to
draw the attention of the House to the
question of adjustment of freight rate.

There are plenty of things to speak
about but time being limited I would
now talk about the problems abroad,
especially about China and Pakistan.
It is said about China that there 1s
now no war but I want to ask tnis
House, what about our promise to re-
occupy our land conquered by the
Chinese? There is plenty of misunder~
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standing about the letter of Mrs.
Bandaranaike to Mr, Chou En-lai, as
pointed out by some friends there.
This requires immediate clearing up of
our intentions on the floor of the
House. If we do not talk anything
about it, the boundary will remain
where it is today. What are our
intentions? Are we going to march up
to the MacMahon Line or not? This
should be made clear.

1 am happy to note that we have

started taking some strong  action
against Pakistan and the Western
Powers, the sponsors of the leso~
Jution. It has been made clear
before the world that these
Western Powers, Britain and

America pamper Pakistan and all the
mischief that is done against India is
due to this. There is no doubt any-
where about this. I am happy that
Mr. Chagla boycotted a reception given
at the U.N. in New York. I am happy
also to see reports in the Press that
Shri Lal Bahadur called the American
Ambassador and the British High
Commissioner and talked to them
some plain thing about our thinking.
This attitude is required in a dynamic
way to deal with Pakistan. We have
the while been writing protest rotes;
I do not know what is their number
and Pakistan has become immun2 to
them. We must speak in the language
that Pakistan understands. There is
no point in speaking any other lan-
guage which has the same effert as
talking to a deaf man. I congratulate
our Government for talking from this
angle,

Sgrz B. D. KHOBARAGADE:
Madam Deputy Chairman, first of all
I thank you for giving me an orpor-
tunity early to express my views We
are considering the Motion of Thanks
on the Address delivered by the Vice-
President discharging the functions of
the President,

Naturally when we are discussing
this Motion, everybody is overwhelm-
ed with the events that have recently
occurred in East Pakistan and West
Bengal, events in Khulna Naravan-

gunj, Jessore which were wcll-orga- |
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nised and pre-planned. There is no
doubt about this because we learn
from newspapers that more than
twenty thousand people were organised
to lead the procession and parade
through the streets of the cities of
Pakistan indulging in loot, arson, mas-
sacre and mass murder. The question
is, who js responsible for all those
things? There is no doubt that the
President of Pakistan, the Foreign
Minister, Mr. Bhutto, and the officiais
in East Pakistan were responsible for
inciting the feelings of citizens in East
Pakistan. President Ayub Khan had
issued several statements instigating
the masses in East Pakistan. Mr.
Bhutto had mischievously issued a
statement that sacred relic at Hazrat~
bal shrine wag stolen by Hindus, the
most irresponsible statement to be
made by a person like the Foreign
Minister of Pakistan, Mr, Bhutto, The
Pakistan Radio also was indulging in
a most mischievous and malicious pro-
paganda and hatred campaign against
India. It was gnnounced by the Pakis.
tan Radio that more than one lakh of
Muslims from the Twentyfour Par-
ganas District had crossed into Pakis-
tan. Therefore, it will be noticeq that
high-ranking officials and Ministers
from Pakistan have instigated people
there to start this communal frenzy
and orgy and incited those people to
indulge in mass murder, looting and
arson. Madam, we in this country
are perturbed about the minority peo-
ple in East Pakistan. Thousands of
people have come from Pakistan. I
think thig morning only the number
was given by the Chief Minister of
West Bengal and gaccording to the
statement made by him about 15,000
people have crossed the border from
Pakistan into Tndia. Apart from that,
thousands of people had to lose their
lives. No doubt the Press is control-
led in Pakistan. There was strict
censorship and no news could ftrickle
out of Pakistan buf; whatever news has
trickled out of Pakistan clearly
proves that thousands of people have
lost their liveg and property.

Madam, a report appeared in the
The Guardian published from Man-
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chester and London, In that report
which was despatched from Dacca by
Reuter it is mentioned that this was
the biggest Hindu-Muslim riot there
in the last ten years, The Reuter cor-
respondent form Dacca has claimed
that this was the biggest riot in the
last ten years in Pakistan, ~Another
proof is also there, One American
peace corps nurse wheo came from
Dacca has revealed that six hundred
people were dead in the Dacca Medi-
cal College Hospital alone. From
this fact we can realise that the
number of people who lost their lives
in these riots must be more than
thousand,

If we refer to the Nehru-Liaquat
Ali pact, we find that it is one of the
conditions of the agreement that there
will be complete equality of citizen-
ship irrespective of religion, a full
sense of gecurity of life, culture, pro-
perty and personal honour, freedom
of movement within each country and
freedom of occupation, speech and
worship subject to law and morality
and the members of the minority com-
munity shall have equal opportunity
with members of the majority com-
munity to participate in public life of
their country. It is one of the con-
ditions of this pact that the life, pro-
perty and honour of ‘the miniority
community should be respected and
protected but unfortunately this has
not been the case. It is also one of
the conditions of this pact that the
Government will take prompt and
effective steps to prevent the dissemi-
nation of news and mischievous in-
formation calculated to rouse com-
munal passion by the Press, Radio or
by any individual or organisation but
this condition also has been violated
by no less a person than President
Ayub Khan and Foreign Minister, Mr.
Bhutto, Therefore what is the use of
having this Nehru-Liaquat Ali pact
if the conditions of this pact are to be
violated by the Thighest officials in
Pakistan?

Madarm, w at is the solution to this
protlem? It is suggesteg by some
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| political leaders in India that there
should be exchange of population but
I do not approve of this golution.
Whatever the number of Hindus who
want to come from East Pakistan, we
would welcome them and I would
suggest that whatever restrictions are
mmposed on immigrants should be
removed. Whichever Hindu wants to
come to India from Pakistan must be
allowed to come but it does not mean
that we must forcibly ask the Muslims
in this country to go to Pakistan in
exchange for the Hindus who come to
India from Pakistan. We cannot
force the Muslims in this country to
leave the country. It is our responsi-
bility to protect their lives also.
Unfortunately in West Bengal and in
Caleutta we could not take steps
earlier. The State Government in
Calcutta did not take steps
earlier. The Chief Minister was busy
with his Congress session in Bhuba-
neswar. In view of the incidents
and happenings in East Pakistan, the
Chief Minister should have returned
immediately to Calcutta but he did
not return. He came later on when
the situation had deteriorated to such
an extent that it had gone out ot
control, so that he had to summon the
military there, Naturally, during this
period the minorities in West Bengal
had to suffer to some extent. There
are Press reports to that effect and the
Muslims in Calcutta and West Bengal
had to suffer. Had the State Govern-
ment been prompt enough, I am quite
sure that the Government would have
been in a position to control the situ-
ation and to save the lives and pro-
perty of the Muslims in Calcutta gnd
West Bengal but unfortunately they
could not do so. Therefore we should
try to protect the life and property
of the Muslims and minorities
in this country. Wpg should not ask
them to go out of the country to
Pakistan, But we should allow all
the Hindus if they want to come, to
come to India and there should be no
restrictiong on them whatsoever. If
possible, we should try to bring moral
and diplomatic pressure on Pakisian

and try to get some territory from
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Pakistan to rehabilitate those perscns
who are crossing over from Pakistan
to India. (Interruption) Naturallyilis
difficult task; perhaps an impossible
task but it does not matter. Our
Government should make an effort
and try to bring diplomatic pressure
on Pakistan. Instead of giving one hit
here one bit there as in the case of
Berubari, we should try to get terri-
tory from Pakistan and try to rehabi-
litate our people who are com ng
from Pakistan,

Madam, I will refer to the incideats
in Kashmir also because thig Pakistan
trouble is the outcome of the most
unfortunate incident that took pilace
in Kashmir, There is no doubt that “he
theft of the sacred relic from the
Hazratbal shrine was also pre-plann-
ed; otherwise how was it possible for
the people to organise a rally at four
of the clock in the morning, just two
hours after the sacred relic wag stolen?
The sacred relic was stolen at about
two of the clock in the night and im-
mediately afterwards even before the
break of day they could organise a
masg rally and a demonstration. It
means that those people who organised
the rally and the demonstration knew
all about it, They must have planned
ang conspired to steal the sacred relic.
Madam, there have been reports in the
Press that the State Government is
rather trying to protect some persons
there. This is the most unfortunate
thing. This morning also there was
demand in this House that the
names of those culprits who were
responsible for this theft should
be disclosed but the names nave
not been disclosed even tcday.
According to Press reports, Bakshi
Ghulam Mohammed and some of his
colleagues who were disgruntled be-
cause they were removed from power,
had to do something with the theft.
Only on the 6th February last when
Bakshi Ghulam Mohammed tried to
address a public meeting in Jammu,
he had to face angry demonstrations
and he could not hold his meeting suc-
cessfully there It meang that 1hose
peoble, those disgruntled clement; de-

finitely had a hand in the theft of the '+ Ryle
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sacred relic and, therefore, it ig very
essential that all those persons, how-
ever highly placed they may be, must
be dealt with severely according to
the provisions of law. Of course, Mr.
La]l Bahadur Shastri has been in a
position to secure the sacred relic back
and also to get it verified by all those
persong who knew about it. But that
is only the end of one chapter. It
does not solve the whole Kashmir
problem. It is essential that in Kash-
mir we should have such a Govern-
ment which will enjoy the confidence
of the masses in Kashmir, From Press
reportgs and from the feelings of the
people there, we learn that they had
agitated against the State Governmen
and not against the Government of
India. They have always been saying
that the Indian Government should in-
tervene. The people of Kashmir have
been demanding that the Central
Government should take the whole
case in their own hands, that the Cen-
tral Government should investigate
the offence and deal with all the cul-
prits. Not only that. The demand has
been persistently made that a judge
from outside Kashmir should be
brought to try the offence. It means
beyond doubt that the people of Kash-
mir have full faith and confidence in
the Government of India, in the Indian
people, in the Indian nation as a
whole. They have lost faith only in
the Government of Mr., Shams-ud-
Din, who want; to rule there accord-
ing to the good wishes of Bakshi
Ghulam Mohammed. Therefore, if we
want to solve the Kashmir problem, if
we want to have law and order and
Peace and tranquility in Kashmir, it
becomes essential that those people
who have lost the <confidence of
the people in Kashmir should be re-
moved from power and those persons
who are still enjoying the confidence
of the masses in Kashmir should be al-
lowed to govern that State, A sugges-
tion has been made that the Presi-
dent’s Rule should be imposed there. I
do not agree with it., In the present
internationa} situztion it will create
more complirations. Therefore
instesd of imposing the President’s
oyet Kashmir, we can only
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change the Government which has
lost the confidence of the people and
instal such Government and such
people there as would enjoy the
people’s confidence.

Madam, we have spoken about the
minorities in East Pakistan. We have
spoken about the atrocities perpeira-
ted on Muslim minorities in Calcults,
in West Bengal. But what about the
atrocities that are being perpetrated
on the Buddhist minorities in  this
country? I will refer to one incident,
On the 22nd December 1963, four or
five Buddhist women, Scheduled Caste
women, were paraded through the
streets of a village completely naked.
Thig happened in December, 1963, in
Shirazgaon village, in the Aurangabad
district of Maharashtra State, It is un-
fortunate that Memberg of Parliament
do not know it, Even Mr. Manu-
bhai Shah’s facial expression seems to
suggest that he does not know about
this incident. It means that the press
in India hag completely slept over this
incident. It is more shameful and
disgraceful than that, Women are
paraded through the sireets naked and
the people of this country do not
know it. Why? We have tried to raise
this question in this House. I had also
given notice of a Motion for Papers,
but unfortunately when the Buddhist
minorities are being treated in this
way no notice is being taken. Madam,
we have taken notice of the atrocities
perpetrated on Muslim minorities in
West Bengal. Ig it because Pakistan
is there 1o voice their protest against
this happening? If you give the im-
pression that the minorities will be
protected only if there is sdme foreign
power to protest against it, if it is the
attitude of the Government that they
will take cognisance of atrocities per-
petrated on the minorities only if
foreign Governments are voicing their
protests, then I think the Government
is following a most dangerous policy.
Are you going to take cognisance of
atrocities perpetrated on  Christians
only if some Christian powers come
and voice their protest? Are you
going to take cognisance of atrocilies
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perpetrated on Muslimg only if some
Muslim powers come and protest? Are
you going to take cognisance of atro-
cities perpetrated on Buddhists only
if some Buddhist nations come and
protest? This is a dangerous trend and
a dangerous policy. We are citizens of
this country and we are entitled to
live in this country with respect and
honour and, therefore, it is the respon-
sibility of the Government to see that
no such atrocities are perpetrated on
the minorities whether they happen
to be Muslims, whether they happen
to be Christians, whether they happen
to be Buddhists. Therefore, I would
urge upon the Government that they
should look into the affair in Shiraz-
gaon village in Maharashtra  State,
give protection 4o the Buddhist mino-
rities there and assure the whole
country,

Finally, I would refer to one more
question and that is regarding the
issue of Belgaum and the issue of Goa.
We have been told again and again
that the question of Belgaum and
Karwar may be solved soon and assu-
rances were also given by the fer-
mer Home Minister, Mr. Lal Baha-
dur Shastri. Unfortunately, so far,
this question has not been solved.
Only a few days back there appeared
in the Press the news that our Heme
Minister, Mr  Gulzarilal Nanda, has
evolved his own formula, by which
he wants to solve the problem. Bel-
gaum ang Karwar, the two district
towns, are to be handed over to My-
sore State, If the news about this
formula is correct then I must empha-
tically state here that the people from
Maharashtra will never be satisfied
with this solution or with this formula.
We have been agitating since long that
Belgaum and XKarwar are predomi-
nantly Marathi-speaking areas and,
therefore, they should be merged with
Maharashtra In the past so many
elections—Ilocal elections as well as
parliamentary elections—the people
of Belgaum and Karwar have demons-
trated beyond reasonable doubt ihat
they want to merge with Maharashtra
and, therefore, it is essentia] that Bel-
gaum and Karwar should be merged
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with Maharashtre immediately. I hope |
our Government will soon find a
favourable solution and try to |
solve this problem,

Then, coming to the problem of
Goa, about two or three months back
elections were held to the Goa Assem-
bly. The people in Goa, by voting
in favour of the Maharashtra Moerger
Party—the Maharashtra Gomantak
Dal-—have clearly indicated that they
want Gog to be merged with Maha-
rashtra.,  Unfortunately, in spite of
thig clear verdict given by the people
in Goa, the Government is trying to
keep Goa separate, Immediately
after the election results were ouf,
the Government tried to bring before
this House a Bill by which they want-
ed to remove Goa from the jurisdic-
tion of the Bombay High Court. That
Bill seeks to establish a separate
Court in Goa and thus promote gepara-
tist tendencies in Goa. This is a most
unfortunate development and is un-
called for. According to the law,
immediately after the elections, three
Members are to be nominated to the
Assembly, But spite of the fact that
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the elections were over about two
months back, in spite of the fact that
the Assembly had its first session also,
these three members have not been
nominated so far. Are we to under-
stand that the Central Government is |
still manceuvring to convert its nino-
rity in Goa into a mojority and to
overthrow the majority Government
by this indirect way? Madam it is high
time that these three people are nomi-
nated. There were reports in the
Press that when the Chief Minis:er of
Goa, Mr, Bandodkar, was in Del1i for
the Republic Day celebrations, he was
shabbily treated by a Central Govern-
ment official, and a protest has been
voiced against this, While speaking on
the Goa Bill last year, I had opposed
this provision of nominating three mem
bers, because at that time jtself I had
said that by this provision perhaps the
Central Government would try  to
convert the majority into a minority
and the minority into a  majority

That apprehension is gtill in the minds
of the people of Goa and Mahorashtra,
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Therefore, 1 suggest .hal those three
members should be immediately nomi-
nated, and if they are to be nominated
they should be nominated according
to the advice tendered by the Chief
Minister of Goa, that is , Mr, Bandod-
kar. His advice in thig respect should
not be ignored and should not be neg-
lected. In view of all those develop-
ments in Goa, Madam, I would suggest
that Goa should be merged imme-
diately with Maharashtra, Unfortu-
nately we find that there is some kind
of animus, there is some kind of in-
difference towards Maharashtra’s pro-
blems. The other day un.y we have
read in the papers and this moining
also this question wag raised in the
House that an important and influ-
entic] person, the President of the
Maharashtra Congress Committee-—
not of any opposition Party but the
President of the Maharashtra Congress
Committee—wag not allowed to hold
a meeting in Nagar Haveli, Why?
Because the people of Nagar Haveli
want it to be merged with Maharash-
tra and the Central Government does
not want it. Does it mean tnat the
President of the Congress Committee
should not be allowed to hold meet-
ings? Is there any restriction on
it? As a citizen of this free country
everybody :s  entitled to travel
throughout the whole country, to hold
meetings, to organise :nass meetings,
to solve their own probiems. There-
fore, Madam, I would ouly gay that ail
these problems, whether it is Dadar
and Nagar Havelj or whether it is Goa
or whether it is Belgaum or Kaiwar.
should be solved as early as possible,
and in no case injustice should be done
to Maharashtra.

Surr T. S. AVINASHILINGAM
CHETTIAR (Madras): Madam, our
hearts bleed when we hear about the
atrocities in East Pakistan, We are
entirely in agreement with the previ-
ous speaker that all minorities, their
life, property and honcur should bn
protected, but it is unfortunate that
all happenings in East Pakistan have
their inevitable reactions in  West
Bengal. What w= are immediately
concerned with ic n croater prch'em
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[Shri T. S,
tiar.]

Avinashilingam Chet-

It seems as if you cannot any more
stop a large migration of Hindus from
East Pakistan to West Bengal. Time
was when we pacified them. time was
when they themselves had hopes that
life would get settled for them in
Pakistan. But those hopes are being
belied and we will not be surpiiced
if millions of people in the next few
months or years cross over to West
Bengal. That makes us face the pro-
blem as to what we shall do with the
large masses of men that are bound
to come. Already 20,000 people have
come. You cannot prevent thewr
coming. I am happy that it has been
stated that the problem will be tack-
led on z national basis and not on a
West Bengal basis. While that 1s
true, yet the fact remains that the in-
crease in population in India by way
of addition to its strength of a few
lakhs, 10 lakhs or 15 i=khs or 30
lakhs, will make a considerable diff-
erence,

In this connection I cannot help re-
ferring to the illegal migrants from
Bast Pakistan, Muslim migrants most
of them, to Tripura and Assam.
What stands in the way of our Gov-
ernment in those places from preven-
ting them, I am unable to see. Part
of the blame must be borne by the
Ministry of Assam. Assam’s politics
have been such that I do not want
to say anything more than this that
they seem to prefer Bengali Muslims
to Bengali Hindus for political rea-
That statement has been made

sons
more than once in this House, but
still we see that immigrants from

Pakistan are entering Assam. Apart
from pious explanations, nothing
much has been done to prevent it.
If Muslims are coming into India on
the one side and Hindug from Easf
Pakistan are coming inte India on the
other side, what is going to happen to
us? Madam, this is a very grave pro-
blem. There is no easy way of solv-
ing that problem. But it seems as
if the time has come when at least
we will have to face a forced ex-
change of population, not by our own

a

volition but by the action of those
bopulations. I think this must be
raised internationally when such g
large number of population is coming
and when we cannot claim compen-
satory land from East Pakistan for
that purpose. We will be cowards if
we do not raise this problem. When
populations come, they have been
living on land in that country ang
they must be provided with the re-
quisite amount of land contiguous
to this country so that those popula-
tions may live on them,

This leads to another problem, and
that j5 the question of population, It
is unfortunate—I would not say un-
fortunate—it i a well-recognised
problem but the President has not
chosen to refer to it in his statement.
What hags happened ty us in this
country? During the decade 1911—21
the population was only 249 mullion
During the 30 years following 1921,
however, the population has grown
by about 44 per cent and the number
has increased from 250 million to
360 million. During the decade
1951-—61 the growth of the Indian
population has been  exceptionally
high recording a growth of the order
of 22 per cent or 2.2 per cent per an-
num. The population is already
around 465 million on record, that is
at the end of December last year.
Demographers have calculated that
it is not 438 million but it is 465 mil-
lion. It is anticipated that by 1976
the figures would be round about 625
million, That is what the projection
of figures by demographers has told
us in this scientific paper. What is
going to happen to us with this ex-
plosion of population? This is based
on the population of India and not of
the new entrants. And then we have
development plans, we want to raise
the standard of life of our peo-
ple, we want to raised the
standard of income «f cur people.
Something has happened. When the
national income has risen by nearly
50 per cent, the per capita income
has risen only by 16 per cent; and 16
Per cent and Rs, 272 will only mean
Rs. 300 per year, not per month, It
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is per year, the per ;apita income of
the population, with all the
Year Plans that we are having. We
have a proverb in Tamil: mixing
asafoetida in the sea. Asafoetida is

a sweet-smeiling thing which you
mix in preparations in pots.
THE MINISTER or SUPPLY (SHrI

JarsururAL HATar): Hing.

Surt T. S. AVINASHILINGAM
CHETTIAR: Yes, hing. If you mix it
in the ocean, what will happen?
Nothing will happen. This is the case
with our development plans. What has
happened to our food? We wanted to

increase the food production
4 pM. to nearly 90 million tons.

Insteaq of having nearly 90
million tons, we have gone Dback.
The President’'s Address makeg it
clear that we lost 3-3 per cent. i1 the
last year, and about this year, what
does the newspaper say? The pro-
duction of food has not been very
much better, and what does this
mean? We wanted to reach one
hundred million tons by the end of
the Third Year Plan but the popula-
tion that is growing will not be satis-
fied even if it is one hundred million
tons. All that we produce will not
satisfy the growing population cf this
country. And the greatest ang the
gravest problem that faces us in this
country is how we are going to face
the population explosion in this
country. And not a word about that
has been said—a grest problem—in
this Address. While T support the
Motion of Thanks, I would 1like to
draw the attention of this House,
this Government and this country
that something should be done. Some-
thing is being done. We have family
planning clinics; we have a Family
Planning Board. Something ig being
done. Well, I was talking with cer-
%tain foreigners, Americans, and we
were discussing India’s problems in
some of the universitie; where 1 was
askeq to speak about the problem.
Some of them said that they 'wanted
to help us, that they were willing.
They said, “But sometimes when we
see the population explosion in your
country, when we see the 1{remen-
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dous growth of population in your
country, we begin to doubt whether
with all our help you can raise the
standard of life of your people be-
cause all the income that you get
gets divided up among the exceeding-
1y large population which is grow-
ing.” They want to help us with
the idea that our standard of living
will increase and that we will become
a stable Government., Buf with
misery all round, with poverty all
round, with squalor all round, with
the population increasing all round,
what will happen to all the aid that
they are giving? This is a doubt
which is creeping not only into them
but into the minds of economists and
other people who see the future of
India with a vision. And I want to
know whether the steps that we have
taken for the control of the population
in the last few years—we have taken
some steps—-have been effective
enough to arrest the growth of popu-
lation. That is the question. I know
that questions are answered. My
friend, Mr. Karmarkar, when he was
the Health Minister, and the present
Health Minister would give us a long
list of the things that were being
done; with those answers you can
shut the mouths 'of the people in this
House but you cannot arrest the
growth of population in this country.

SHrr D. P, KARMAKAR (Mysore):
You can avoid marriage.

Surr T. S. AVINASHILINGAM
CHETTIAR: I say, Madam Deputy
Chairman, all that has been done in
this direction has not been much
effective and unless something effec-
tive is done, all our efforts at im-
proving the status of the people of
this country and the standard of their
life will be in vain. And Wwe have
not been seized of the urgency of
this problem. That is my complaint.

Surr M. N. GOVINDAN NAIR:
What is your solution?

Surr T. 8. AVINASHILINGAM
CHETTIAR: My solution is . . .

Surt M. N. GOVINDAN NATR: ...
that they should follow your example.



569 Motion of Thanks on [ RAJYA SABHA ] Address by Vice-President 570

SHRI
CHETTIAR: That is a great solution
which every one cannot follow, many
people cannot. Whatever sleps the
other countries might have taken—
you do not expect me to tell you,
explain to you, the ways and means
how this can be done—this must be
done, something drastic. Firstly, the
people must be convinced that this
is good. Many people are not yet
convinced. Even villagers with eight
or ten children say that it is God’s
will. It is for us to preach. We
go ‘out for elections, to get votes. 1
know what efforts we make. Do we
make any efforts to convince people
having too many children about this?
We have not done that. Not only
that. Are we convinceq as to the
methods? Have we given them faci-
lities? We are having family plan-
ning clinics in the cities, but have we
given those facilities to the villagers?
Everybody knows how it can be done.
The only thing is that it has not
been taken seriously. The urgency of
it hag not been imported into this
problem. And then it will remain un-
solved for ever, and I want that ur-
gency to happen. 1 want this prob-
lem to be faced not only by the upper
strata of society. In the upper strata
of society it always happens, because
they are very clever: Many civil
servants with two or three children
have undergone this operation, two
thousand or three thousand. But
people with a low income, people with
many children, they do not see the
urgency of it. It requires a tremen-
dous amount of propaganda to bring
to them a sense of urgency, and that
must be done it India is to live.

I may refer to another matter. This
matter of agricultural production has
been talked about so many times in
this House. But somehow agricul-
tural production, with all the tricks
that you are trying to do, is not
going up. What is the reason? 1
see a fundamental reason for our faijl-
ure in agricultural production. When
the cost of production rises up, what
do the industrialists do? They shout,
they come to the Ministries and the

T. S, AVINASHILINGAM | Ministry people hear

them. Tariff
Boards are appointed; recommenda-
tions are made and up go the prices.
But what happens to agriculture?

Here ig a statement made by the
Minister of Food only in the Ilast
session. He said:

“ . 1 was referring to the

question of the cost of production
which we have to bear in mind
whep we approach this question. I
mention that ag far as West Ben-
gal is concerned, it has been cal-
culated by our surveys that it
comes to Rs. 24'30 nP. per maund
of rice.”

But the price paid in West Bengal
for getting rice is from Rs, 21 to
Rs. 25. In Madras, the cost of pro-
duction iz Rs. 19:05 nP. while the
purchase price is from Rs. 15 to Rs. 17.
In Andhra Pradesh the cost of pro-
duction comes to Rs. 21, whereas the
price paid is from Rs. 16 to Rs. 18.
And he says further—

“We agree that this price is less
than the cost vf production.”

Then he has got another argument
as to why he wants to get rice at a
lower price than the cost of produc-
tion and here is what he says. He
sayg that Americans have come to
this country ang have made recom-
mendations that you must give a price
which is near the cost of production
and more. He says that you cannot
give protection to that section to the
extent that protection is given in the
West. He refers to the West. He
says:

“Of course, we cannot afford to
give price support of the level
that is being given in  countries
like the United States or for that
matter any developed country in the
West because, as far as India is
concerned, 70 to 75 per cent. of the
population directly or indirectly
depends on agriculiure. Seo, it you
protect that section to the extient
that protection is given in the West,
what would happen is that the en-
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tire burden would shift on to the
20 per cent. section, which would
be an unbearable burden. So, there
is a limit to our giving price supr
port or a remunerative price to the
farmer. That has also to be borne
in mind. In the USA, only 11 or
12 per cent. of the population is
dependent on agriculture .. .”

Madam, I entirely disagree with
what the Government has saiq in
this matter. Who pays the price of
the rice? The man who eats it.
Seventy per cent of the people live in
villages and twenty per cent of the
people who consume rice pay a higher
price. How do you say that the 20
per cent in the cities will not bear
the price rise simply because 70 per
cent live in villageg ang 20 per :ent
in towns? I say, this ig not giving a
proper deal to the agriculturist,

SErr R K BHUWALKA (West
Bengal): In West Bengal it is Rs. 35
now.

Surr T. S AVINASHILINGAM
CHETTIAR: Ang so long as this
policy is pursued, the agriculturist will
not put his heart and mind, I he
does not produce, he will not starve,
but it is towns people who will
starve. Even if he does not produce,
he will get enough to eat, but 1t is
the other people who will not get
enough to eat and so, thig is a very
wrong policy not to give a proper
price to the agriculturist. I say un-
less your attitude towardg food pro-
duction and towards agriculture is
peasant-orienteq so that the pessant
may live, o that the peasant may
prosper, L. wever much you may
cry from the house-top, with all the
big officials that you have in the Sec-
retariat you cannot produce one grain
of rice. They can advise They
draw circulars. They can issue orders,
but that cannot produce grains It
is the peasants who are in the six
lakhgs of villages and who are actual-
ly engaged in agriculture who have
to produce the grains, and if they are
to produce rice, they must be en-
«couraged, they must be giver. the
proper price, and according tc the
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statement made in this House by the
Minister for Food, it is very correct;
he said it very plainly that the price
that they are giving for procuring
rice is less than the cost of production
of rice. To do so i wrong, entirely
wrong and I think it will not do for
encouraging higher procduction. I do
not like to go into cther steps which
can give greater .roduction but the
basic policy of not paying a proper
price for the agriculturists and culti-
vators is not a right policy, and un~
less that policy is changed, I Took
upon with gloom at the prospect of
higher production in agriculture. Make
it worth while. If a man in the
town can have a motor-car and can
send his son to the engineering college
or medical college, why should not a
man in the village do it? He will
have the ambition. He must do it. And
if you don’t get him a proper price,
how will he educate his children?
This is not the proper way, ang I
woulg appeal that the point of view
which has been represented by the
Food Minister in his statement before
this House should change, and the
sooner it changes, it will be better for
higher production in this country.

Now, Madam Deputy Chairman, I
come to another matter, and that is
the matter of avoidance of corruption.
I am very happy that Shri Gulzarilal
Nanda, gince he became the Home
Minister, has been devoting himself
to this very big question. I hope we
will have some time for a discussion
on that Vigilance Commission which
he is proposing to appoint. Fifteen
years back we thought that corrup-
tion was impossible at higher levels
in the Secretariat, for example, even
at the level of Secretary; about fifteen
or twenty years back we never
thought that corruption would pre~
vail even at the higher levels; we
thought it was impossible, but
it s unfortunate today, we,
hear charges of corruption, People
come to us and tell us about them.
Somebody says that it is impossible,
but somebody else comes and says
that it is possible—it wag only a
matter of money. They say: you go
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with a decent sum of money and you
get a licence. And they vprove il
too. 1 say, maybe that the Govern-
ment thinks that these controls are
inevitable. But the greater the
controls, the greater the corruption.
They go together; you cannot avoid it.
I have a few suggestions to make to
show how it can be tackled. Mere
danda (stick) does not ¢ top corrup-
tion. You can do it, there is some
deterrent punishment and you can
give it. But then there is so much
temptation for them and when one
sees the ‘other making a fortune
through corrupt means, he begins to
think, “Why not I too make some-
thing out of it?” Now I make a few
suggestions to the Government. In
those departments where favours are
shown, where licences are issued,
where they have a lot of discretion,
a man takes some time to learn and
to think about corruption. And here
I say that at least once in three or
five years the man must be changed
from the tempting departments to
more innocent departments.

Suri D. P. KARMARKAR: Like
post office.
Sarr T S. AVINASHILINGAM

CHETTIAR: Yes, like post office, like
education, like health ang other de-
partments which are fairly innocent.
It is where you deal with the rich
people that the danger comes in.
They don’t care for a lakh of rupees;
they care nothing. The Ashoka
Hotel today is a very fine place—I un-
derstand—where people can meet
over cupg of tea or coffee, or dinner
or lunch, and talk many things. Now
1 think that the transfer 'of officials
from these dangerous departments to
innocent departments once in three
years or five years will at least deter
them before they get emboldened to
take to corruption. After all they
require time to pick up courage.

Surt D. P. KARMARKAR: The
incoming people will get the oppor-
tunity also.
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Surr T. S. AVINASHILINGAM
CHETTIAR: Our ex-Health Minis-
ter seems to have experience, but I
da not think so. Now I shall also ask
the same question. The question was
asked about Ministers, as to what
organisation wag being set up to en-
quire into the conduct of Ministers.
You know, Madam Deputy Chairman,
as things stand, allegations are being
made, and there is some truth in
them. Certain very grave allegations
have been made against Ministers,
and corruption gets encouraged when
the top people go free.

[Tue VIice-CHAIRMAN (SErt M P
BHrArGAVA) in the Chair]

I woulg like to know what is being
done in this regard; something must
be done. I know this is politics; this
is more than administration and
when politics comes in, many things
have to be reckoned with—the man’s
strength, how many followers he has
in the Parliament or in the Assem-
bly; many things come in. Therefore
I say that some top man in the
judicial line, one who is beyond in-
fluence, one who will go into these
matters also must be put on the job,
because when the top source is cor-
rupt, the others alone cannot be
blamed. Thirdly, deterrent punish-
ment should be given whenever they
are found out. Many times the real-
ly corrupt persons cannot be found,
and whenever they are found, there
should be no mercy 'on any ground
whatsoever. Having known a little
of Government, many times, when
you see a thing, you get angry, and
if you delay taking action against
the delinquent, other people come,
pressure comes, influence comes and
many things happen, and that is one
of the reasons why some of the Mem-
bers wanted that necessarv  action
should be taken immediately.

These are gome of the suggestions
which I am making to eradicate cor-
ruption, and the sooner we are able
to do something about it, the better.
Thank you. I support the Motion,
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Surr K. V. RAGHUNATHA REDDY
(Andhra Pradesh): Mr. Vice-Chair-
man, at the very outset let us express
our greatfulness to Providence for
the recovery of our Prime M:nister,
and we trust and believe that his
services will be available to the
nation for many years to come and
that we will have the benefit of his
guidance,

Mr. Vice-Chairman, I fully share the
views and feelings exhussed by a
number of hon, Members here re-
gardin~ Kashmir, regarding Pakis-
tan and regarding the miserable
rhythms of foreign policy expressed
by the representative of Great Britain
in the Security Council. I trust that
Britain would realise the pathetic
nature of its policy and try to mend
the mistakes committed in relation to
Kashmir ag early as possible.

Mr. Vice-Chairman, the  Vice-
President was pleased to refer in the
course of his speech o various
aspects of socialism and democracy,
and he has stated that it is the aim of
this country to take this country
to socialism through derrocracy
and peaceful means. In this con-
text I presume that he meant
that through various forms 'of econo-
mic policies the economic disparities
are to be brought down. I may in
this context, Mr. Vice-Chairman,
refer to a very learned statement
made by Professor K. N. Raj, an
eminent economist of this country.
In one of his articles he has stated:

“The view that economic :nequa-
lities can be dealt with by fiscal
measures ang that, therefore, it is
not really necessary to substitute
social for private ownership to
prevent concentration of economic
power is based on wrong premises.
Economies of scale in indust:y lead
inevitably to the corporate form of
organisation, to larger-sized cor-
porations, and to various kinds vof
integration and it is difficult t> check
these tendencies without coraing in
the way of economie growth itself.
There are many difficulties in ap~
plying the principle of progression

J
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to the taxation of companies. The
corporate form of organisation also
facilitates evasion of tax in various
ways by those associated with it
(such as through expense accounts).
As long as privately-owned corpora-
tions are given an important func-
tional role in an economy, concent-
ration of economic power in private
hands cannot really be avoided.”

The  Congress President, Mr.
Kamaraj, with his sense of realism
and practicality, had stated, in the
course of his presidential address at
Bhubaneshwar, with a  telling sim-
plicity and with full sense of practical
approach to this problem, as follows:

“Many of us may have believed in
the past that we can reduce dis-
parities through taxation. Since ap-
parently this means has not proved
sufficiently effective, we should have
a second look at it and adjust our
taxation gnd other policies to ac-
complish this very desirable end.”

I hope the sentiments expressed by the
Congress President and the learned
Professor would have some effect on
the budgetary policy which the hon.
Finance Minister is going to enunciate
in the near future,

In this context, at page 30 of his
book, “Liberty in the Modern State”,
Prof. Laski has said:—

“The private ownership of the
means of production is no longer
compatible with democratic insti-

tutions and that accordingly the
more prolonged its continuance, the
more certain it is to result in the
problems which are unlikely to be
settled by peaceful means.”

Hence, I humbly ask whether the time
has not come when we should exercise
our minds over these various policies,
consider the nature of changes in
social and economic policies that would
really bring about to reduce economic
disparities.

In this context, Sir, inevitably one
should understang as a student of
economics that there is absolute neces-
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sity for nationalising all jmportant
sectors of our economy, the basic step
being the nationalisation of banks.
When I speak of nationalisation, I am
immediately reminded of the contem-
porary juristic thoughts that are pre-
valent in this country either through
judgments or interpretations of law.
With your permission, Mr. Vice-Chair-
man, I may refer to a very recent
judgement of the Supreme Court which
raises certain very important issues.
which concern the various economic
policies that Parliament, the Central
Government and the State Govern-
ments may have to consider and de-
cide.

The Supreme Court has gone into
the question of policy enunciated by
the State in relation to the nationa-
lisation of bus routes in the
Kurnool  district of Andhra Pra-
desh. Hon. Members, Mr. Vice-Chair-
man, must be quite aware of the situa-
tion which led to the resignation of a
very able Chief Minister of one of the
States of the country. Mr., Vice-
Chairman, this is not purely an indi-
vidual problem that confronts either a
particular Chiet Minister or a Minis-
ter of a certain State. This is g pro-
blem which has to be faced squarely
in principle, not in relation to any par-
ticular personality. This problem has
to be understood in the context of
social and institutlonal changes since
we believe in the results of charges
in social institutions for the purpose of
development of socialism. Every time,
every day an administrator has to face
this problem. And in political life,
Mr. Vice-Chairman, you cannot al-
ways expect only friends. Often you
have to deal with your friends as well
as vour adversaries. You will have
to deal with all kinds of persons. Es-
vecially when there is a struggle bet-
ween the private sector and the pub-
lic sector, the private sector will not
consider any means af their disposal
to be mean enough not to be used
against the public sector or the prota-
gonists of the public sector. In that
context, Mr. Vice-Chairman, this judg-

-

ment has to be viewed. We have to
view how far the courts can interfere
with the questions of policy which are
the main responsibility of the execu-~
tive and the legislatures.

Further, Sir, we have always believ-
ed that no man will be condemned
without being made a party to a pro-
ceeding and without a proper notice
being issued to him by the court
either by his designation or by name.
Without making him a party to a pro-
ceeding no adverse comments can be
passed against him, Mr., Vice-Chair-
man,_ any allegations of mala fides or
misconduct in law are in the nature
of charges in the criminal law. In
relation to opportunity, trial or en
quiry and burden of proof, the prin-
ciples applicable to criminal trial and
the rules of procedure apply to arrive
at a finding of male fides. Unfortu-
nately, this rule of procedure or the
rule of burden of proof which says
that all the allegations must be prov-
ed beyond reasonable doubt has heen
set at naught. These are matters
which the jurists of this country, which
the Members of Parliament will have
to ponder over and see whether there
is any crisis in the development of
juristic processes and offer their ad-
vice.

Mr, Vice-Chairman, all that happen-
ed in this matter was that instead of
nationalising the bus routes in one
district nationalisation was taken up
in another district because it was felt
by the Government and by the Chief
Minister that the routes in that parti-
cular district were more contiguous to
the already nationalised sector. Under
the Motor Vehicles Act, under section
34, the Government has got the power
to issue directions to the Road Trans-
port Corporation to nationalise in any
particular manner. But in this case
the Government, without resorting to
the power granted to them under sec-
tion 34 what they did was they re-
quested the Road Transport Corpora-
tion to consider the various sugges-
tions, which the Government is enti-
tled to make, whether nationalisation
of routes in a particular district like
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Kurnoo] would be beneficial oy not
On considering the various sugges-
tions the Road Transport Corporstion
came to a certain conclusion.

Now a test has to be applied m all
these matters If an act done 1s mani-
festly good, the intentions of a human
bemng will have to be judged on the
face of the act because 1t 1s 1mpos-
sible for any mar to find out how the
mind of a man works If the act 1s
done, on the face of the act the inten-
tions of the man are manifest If 1t
15 not judged in this way, by a (ouit
of law, I am afraid this 1s an a-t of
juristic misconception

Mr V ce-Chairman, there 1s one
more principle If there are two con-
clusiong that can be reasonably drawn
by a court of law, one consistent with
the bona fides and another cons stent
with the mala fides, 1n the crininal
jurisprudence the primaiy rule that
has to be followed in this matter says
that the one consistent with the bona
fides gshould be taken up for the pur-
pose I am afraid this rule also has
been set at naught and this lezds to
a crisis 1n juristic thought I hoge the
jurists of the country would take note
of this matter and raise this issue for
a public discussion so that these prin-
ciples may be well settled

It 1s said, Mr Vice-Chairmar, by
Prof Laski in one of his essays that
“Humanity in history has always cru-
cified 1ts pioneers” And the Chief
Minister of Andhra Pradesh as ., Con-
gress man—I am not a Congress man—
has set a very noble example oy his
conduct By offering to resign ae has
enhanced the prestige not only of the
Congress organisation but al.,o the
prestige of the judicial 1nstitutions
But while his conduct has to be appre-
ciated and while his nobility has to
be emulated, 1 ask all Congre«s per-
song who are charged with adminis-
tration—if this principle is not settl-
ed—whether 1t would not lead to a
dangerous precedent Mr Vice-Chair-
man, as a politician you must know
that while contesting elections you
have to meet all kinds of political peo-
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ple and 1t 1s not necessary always that
you may meet friends everywhere
All kinds of allegations will be made
and day after day the Government has
to pass not one order but thousands
of orders and 1f a Government 1s like-
ly to be faced with such a problem,
the question 1s what are the princi-
ples to govern and what are the pr.n-
ciples that are to govern the conduct
of human beings in relation to these
matters

While we appreciate the attitude
shown by Shri1 Sanjeeva Reddy, while
he has set an examp'e as a pioneer m
this field by coming forward to reln-
quish power which 18 not easily done
by human beings, st1ll I wish he should
not have yielded his ground because
all that he had done he had done for
public good though due to legal tech-
nicalities and legal interpretations the
orders may not have been found to be
good by the courts

I do trust that the people of Andh.a
in particular and the people in gene-
ral would ceitainly appreciate his
stand ang stand i1n solid phalanx as
far as Shri Sanjecva Reddy 1s concern-
ed in the attitude he had taken and
certainly support his leadership, for
he has now become the first pionecer
n this field Probably his case stands
unique in contemporary political his-
tory I think the year 1954 1s seeing
a good beginning 1 hope the Parlia-
ment and the leaders of the mnation
would dJecide this principle and see
that the policy matters are not inter-
fered with and the example set up by
Mr Sanjeeva Reddy however nob'e
1t may be, T am afraid, 1s a dangerous
precedent and he should have been
persuaded not to resign

TuE VICE-CHAIRMAN (SHrRI M P
Buargava) Shri Dayaldas Kurre

st TS @ T (WEw W)
IR W EA, JUeTeEalA & T
& faafas ¥ 2aR grem & qA1gg 7E
of RgEiAEd qraa S A A1 9
FT gora 91 foom g § ST arfes
qUIT N & oY ggy X @I FATE |
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gmY W Fr FfwE AfF 9y, gwA
#rar oz 7rg 7€ wmafaat #wv e 3w
nrafast T IF ATAF FT AT I
FHEATAT FT {79 THT F THAT FT
W] 99 U, UL H R THT AT
o qeEy g @ o8, & ¥ e
THETY K1 AR &1 W § AT AR
mfgs otv amrfas @ F0 A
am & far fea gee & o wfa
FT WG & 3T g9 9T IqLreedfq A
wa wfivaran ¥ uE fagmm gfe el
g A za feafqar o St SR SFE
Trar & ar 3= fa ) wanw fRar
9% fad gw ST agy s F
F9 8 79 939 H T 9IAT & A
T qAdrg g3 FT AWM gAT,
I9F g &1 97 wae< foaqr, 3wy
UF F998 qIT g A7 NI AT AT
& oft wmmeor fog o S oS ¥
FTIHIT AT qFFEATT A7 GHEAT F
¥ #T ag7 & g faAw frar W
I AT F G AT W GIT F
AN ST A gAE fed § F guqT W
wargAtg & 1 o N9 T Farar 5w
o qfFeT g1 F1 oaed ggfa
oA AT g, 9T fF g gwaT H
fazama F4 &, arfew warfawe #0
FI F I AEAUSfa 99 @ § O
AR [ A geritEF wrenT 9%
A & qF g I9 wfeeaE 7 g\
gy & fF asmas &1 9w o w8 &, T
SIHIIIAF AT G, AfAT qATfaras
& FIYTT IX, FATT FT AT ATIT FT 1S
93fq TE 2, 987 uHEaTEE ST
ql g9 &% gAx gwT g 5 gwdy feafy
qiffear ¥ dYF I@ & agsHr ST
AT &7 qF1 F 1, GIT FT HI TR FT T8
SeT &iAT ATFEA £ AT araraw agr oy
garn 9 foaw v ofewam g
AT AT 4 @ 5 gard 7 aifs-

1
)
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T & faAAT & (e o ¥
arf ok gua Gay w99 fF 98
Tq 9 fa31% FT 9370 | FRER F faa-
fa3 & =t mrarer tag 7 29 a9 9%
gF 1 foF oF afay AT F
faarfasr & mriweqra 9T £ 96 ¥
aer gggy = oy feay fF sy
AT T TF 73 @ g T T AL
HANR T &% § UF TET AHAT a8 90
F g 5 frgeam aeam g1 A
FRAIT F1 TZ GAAT qFFETW & 987
¥ S ) Ag S oara oY e fag
T 7Y IHFT H AAGT FITE |

gaTe rseafq St § fagar & @y
fswr T & graew W@ AR qwi @
TR - HIYFT, TS, A9, HE-
fream #ie Soa e s@at @7
FT & 3 IAF a7 @ famar v
AT fon WEAR 7 graey AT 9K
fsray gae AW #1 RT TPIAT 99F
fax o ag AR 92 WET & 9H § |
I JHTT F T IAqRALT HE@T
Ht gsw, e A7 owgE A
NS FT ATAT FT AT ITY 39 |
F arg gardr fasar s ), SaFr gam
Ty T FTHATT T HT IT 397 &F
AT AT qFERT q=5, 49 | FHT IFI
¥ fa3at FwgA gedt ¥ At wEmiEA
AT AT, ATAfEH AT AW ;AR
IAFT AFIAAT AT AT HIT Hoy Ia
% AMAE AW T ZHIL JW XV AT OFT
T A AR AT 3T IW F gAg
g2 | g9 3@y 2 f% 9regay &1 g9q
fagg & X 20 F @9 agd w967 §
HIT IS AT gRIL 3T T HATFAT
frar ag fasa & ¢ Usgr 7 gAY
gfg st wgwEAr feaw o1 S gw
qgraaT w§r Ige yAiing @A g fF
faeg & o7q wsEr F 919 gAY @AY
78 § | HIX ag (T T3qT F@Y g
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far gardy fadw AMfg aga w=B1 ¢ 1 89
fdy 7z 7 wfge gar ad ey @7
g ‘fagr s i &7 & Aifg g
forgara 73 3 1 Far fgr A fasqa

FT oo #r zg Afg T o fammra 5@
Ea

gAY IuArseqfq St A HfAwTor
FEdr v gafa F ar ¥ gE awmm
SEr & | AR AW FT A1 _F F FEr
ST R, S TGAT FN AFL TqAT 4 AF
gar g | ga @ 2 {5 vo ¥ 5o wfAmA
AWY T SfaT @qr av #@efra g
T EdT FTA IEA TG IA [y
¥ mfaamm & wgr a0 & fF me aw
FY T 39 94 @dl F IAEA FD
#7 g arar § zafag wat 7o) 3w
IATT-E (T AT § TG 8 883I-]Y
¥ FTHRR T & gacAaia 2 fF adr =
IR dg WX USAT FT AU J W
faygr & gafa & o9 ez 9 & fag
gaeT fFar ST QT & | @AY A AT
F A9 ¥ ¥ 9T FT oA ATR{EF
F&AT {F T80 997 AT TT HIWT T o
gL uFE Wi oAt T adv i @ AR
39 faur 9T g ;T T = %
AT AT ¥ AT A T F a0 fFwy
qTFFT AT &7 Z aFdT &, 98 v
FHIA FT IHAET AT § | WG 9T
Hqeq HRW, Fo Gro WY UK A
9 TSEt AT HT wdr § 3 S
ufer & am § wfgg &) weaa 93w
I TS AT, AT AT FT AT
ET A1 9% 4% I AHE FT &N
FA 5 a7 ggeq fod i QN ga @
9AA JTA § AT IqF  FAEEET THSY
SERICHE R HE RS Sl (I KR
FTIFE FYAA J TrAT AT 1 fesv oy
ag d1ge  F AWLAT WIT STEH" FY
Twear agr WA fagaa g ar & @39
¥zgarg & faafedr ¥ fraza &
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Trzar g 5 afx sq erx waear FYEH G
FEU AMEY & & Fex GYFTT TURT
797 gra ¥ ¥ afz 78 1% gRen g
g ey § & sAar &1 agA few @
HFET § |

arg g7 @y, s9r 5 &Y fagg
faar, $o,000 TFE SHIA T TH THYA
TEA & dlge F ;R ;AT §, Al
g3 I wfy & gua ofvataa s
N8 a1 Fgr g2 qfgwrw Sar F1AY
Gfda &, foFmra 8, A9gY &, I7FT AHIA
2 Ry g WX @ar  F1 genaA wfuw
% FHAT & | a7 fF 9m AW g g,
T FY  wEA TR WIAN & FAFHAT
faamr @ M FET mET & ofyFaaT
faarr ¥ 3 faax & <=1 s 2 =7
FEIT WA { WET TR qrAF & FY
fasmT F1 4 FO0T w07 gAY, 37T
T @dey & fag 37 &7 "regraT
fear g1 afz gg s e 9 3g F
ALHTT F1 93d a1 29 § AR (T
I GT A g A F av qEd & 7wel
9 g, A gH W FIX  gdl ®
INET  FT ALY YW AT HY
g

gadt iy § 9 FFAT ATEAT g
f& #7 @r &, @ 5T WA WA F
g N Wi ¥ FH wrar g, 6z wwy
T FT NS FT OFHT I F FI
TeR FT AT T TS 2 WIT 5T AT
F1 g9 F¥ & fag grdtT =T
THIT AT & 919 TR FT JT LIE
& AT AQ ¥ OqT WY WA FT ST
AT 3 8, AN gAY I@T a9y
FHTATTE & WA g Y wegH fwar
fr ®a7 5w T ST 29 AHE @Y ¥
afy IFY q=AT FEE IF qr A,
ML ;I A tafes s w1 wfus
afgar & o wFAT F 1 zEEF  HIA
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[ 217 T F 1]
A X Az wEA ARG F A F
s few fat & 9% &rer & o
afg #wi =ifed | wigt % wF e
g, =rdrg gf7 wa wzw faa &1 3enEa
FEIT AT 0T FTHIL AAT 330
gfgme 3=fa meT M 2o wigwa
NT#T. 51T A0 & 9T IF gH aWT §
fF ardrr wraT wiE F F9F FAT
91T Wi ¥ I B AT ag AT S|y
geq g1 Sar g fw 992 FE gy
qIfaE A7 FH I IGAT T2AT & HIT
:9H gAY AT § | & ¥o Afgma sy
vreq faat & wver foar srar & suEt
F3T FT S0 Ifqwe fFar qr@ HwiT SEH
T qree gfgwa g aEe &1 f2ar
qMA, IUET WETH W @ A fqey
FH AR F AT 3 T & | Ay =uf-
T AAHT g 5AN gH SURT TEA g
g gw afas @w &1 W@ wgd 3
e

bt & foafedr 9 & Fgvgfar
FT I AT FTAT ATEAT ¢ | FagrsTan
3100 §gr W AT AT 9 2
IZT R AT & wfgw WL R
@ gFY & | SAFT g AT UFIFAT HT
3QT gq qgT FA & AT ITH AHF
derr ¥ @A xr qevd § faay 6
g AIHI WA F AATAT (T ATHTIT
are F1 T AfsF araE § g gwy E )
ATEY G FT AT 93N 7 @7 fwagr
agvgrsfaT  F1 FEY § 1 wIA F
grafedy dagoiz A fad @<y
gaeAsiter § | dfHFA 2GR JIA FY
FEWFAT 7 WL TG W AT LR
gfgad & S-a137 &7 AFT HT G THT
& g1 3T AW FI AT OFY AF FT @A
WO H TN THA W T AFA & | 2Oy
feams ad & w-w7 gfaar saa &2
gFT &

[ RAJYA SABHA]
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T AT URied, Teeafs &
AIAATET #T @I gT HA W 4
WEHH AT (% gWILRW H HHELAE
YA qg TRy g | Afwwrwor g
FETIAT BIF W g9 F IOERA HI
@Y g9 W9 gW IANT g€l AT F
fafa @ @3 T ar @A qe83-g¢ §
o = fdwd IwwrA Hafg AT
AT F-UAT AT I7 qegafy ¥
T wfwwrew § oTEw #7 §
¥ ot o9 wewa g g § s
B I AT WEFOT FAT AGAE
e forg sqw @ mar §, @ FW
AW qIW F g AW ST fF g
TR FEATAT &, A 59 qENA T
sz w7 AT | F fa¥ aga
TN TAT T I | WIF FT AT,
FAAT, HOHAS, TS OWOET I
T § At ], W wTeEr e
IH OMT A0 HAW QT AT AT
faars & F@lE S ouE §gd
TRl A ;YT AW F AT AT &
I A F FEAe fad H FAnEew
FATA HUA AT BAT QT §H I
T FTAG AT &) IWE | I HA
a2 TERAMA  F ANA FgAv asaqv § 0%
@A e d, U ddfE gwIw
AW E I, AMAT gW oS TIW FI
aEaw gfer ¥ swf@ 3 WY
TAAT ALY W@ g A WA
qUY 93 F WG AGT MY ATSA(S
ST & AT FIA FT ATAC AT T |
EEAL I NIE AT IS L ENPERE i
oS dF 9o IT F qiHATT H, SaT
f& wrew gom, Wrzde ¥WwT H FaA
0 FUT TogH 2 AT §7 uAY
AR IIW  F T FTOF AQAT
g Suri{w §5 wE § fAagq frava,
g WIEEs A9 geT 93w
Y w dEfee g § aga &
geel g g1 afs 2w e
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¢fsz T 39 e &1 fav™ 7 FLOF
T gW agrF fros AT F qVERT
TEY FT GHRA |

WET qF FEAT AT FTIA Jul
FEM FET g IAET TS F
TXET G IT7dT FI ey A 37 90
2 IgH W gmR T Fga w9 fgedr
AIAT & | 7 9RER FTUF ;IFe §
g fa=g wraw gom fF sreEw
S, SH qrar, Seqr, qd weg-
fafras o el A qF wqaw
A T FET TAAT FH fagy SEv &
gaR 9ew F fF 9gd ¥ F@w 9
g1 I W §gT ¥ SEETE A S
AT FCEN  WZae JFET AT
AT T STHT STATE @EH  gr AT
FF ITHRT T AR Sfraa AT
T IAFT ar v ¥ qed A
Star fF &Y FEI, UF WEST TIAA9
I ¥ g IR 9, wey WRY,
HEIASE, 9T, WL 7519 &1 57 07
FEr Fwq quwar Afew o
eER T U@ & Y& T frar g,
wafF wex gIw & A9 9 24 f@ew
& W WREIUTE & Ro¥  TA, IS
%1 o5, WETA Fy 937 A AW
9T F[ 9¥R TA|l @ IT A
FGAT § A TIW FT FIA O
A faer & wASw @ e W
g difse {5 g fFad Feam
TG ST &FG g A {FF TR
ITE( TA WCHET IEFAS 1 ¥E Al
Ay uF &1 SIEIW faur | SHY WK
¥ feadraey Ffoafew W, 96 &
faarfas &, wreq & fowfom #, daw
F fawfas ¥, foadr o S v
A e g1 fwar S @ SER
ey TIW  F{ WAEE {FAT T § WX
¥ 33 waw Faa wgw fF Few
TTFT FI CNT TH AT UTHGT 2
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arfed W} "wew 92w & ArIfF q9
T ggar T |

S fewg we (fagr)  faard

qrar =gy 2

sy za @ {3 uF faand ¥
FIT &A@ § | AT ARTEH TIAE
gad far <t @t &7 ara g fF
FIWT FUF IAA e AT &,
FgT OF QAT T (AAE A T g
wgT A fafTan # oF FEran 99
A WY B AR NIFFE FT UF FE
A FIET FTTET 2

M THC W @A B fF wTE
FOTF ORI G A HEATE AT AT
R W e Faw g fawy ¥ aEw
FT 54T TH AIT FTHGA HTAT ATEAT
z fr Fiwr ov AfE el F &7
7 ofeafaq g w1 & AfFA Fgr o7
YR 7 Z(IA TAATHE FT 5 =
T % TEY TATS W7 T AT AT
T 9 M e faar | 99 aF Fgr
I3 IAAUNS Fy ERH AG qA!
q9 % g a7 U< [FH1 AE & &
AT A& FT JHA § | HTIH( TF T 7
arEEd g 5 Fear A% s ¥ fag
FATY OT9 &I T=Er aF A4 & | q@r
#1 gz% # feafq ot @aow § 5 S
mfsar agr e SET ST & a
ITHT wiuF @ AT THT Hv afear
F foafor e+ R T & StraT & 1 A=
9T I I[ST SANYAS Al WA § A
qEAd WOHI T 3 g ®IAT FEET
e GIdT 8 Uy F7 G )

gadi arq § § FET & AT @A
FTEAT § 98 TS © % Wed AW & TF
forars wror frgeT &, wI9eT & 9T g
ok g s qEn wrfzars @
@y &1 ¥ o g 3fe ¥ R gu
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g AT I AR F TR A AW A
9gT wawFar § | § weq ¥ @weAq
ag fAa89 FET SH A & AEH!
# fau uF Tee W i a' | 8 |
ZqH 08 wF A&V (F FEG qUAT AT
AR 3G 847 ¥ fau  agT F19 FW
W& | AT T &7 WT ¥ 3T
g9 F1 FHI IR AT @ E AT
g wrea W 38 a1 ¥ fag aaa
TR & | Twg ¥ AT
q A TIAT FIAT 78T § B foaw a7
¥ T o Fro F & Fi WG & oo
I AT & AT H FET ALHL 7 TIAe
W FATE § SHI AYE T @A I
g7 & fau o 3§ g =rfew | 3w
qIFITA TiAT FT T AR FT
AN § I9Er S ey § ag gfeet
T sfeafaal ¥ £ 9 ge § W 9
M & fo famry 4w @@ T arfed
arfs gasr mfas w17 afas gea
¥ g 0 HF | WAL ZHW qE TS
TRA AE 9% @F A TE A IT AN
FT oqries fasra g1 A% 2T T
St & 99 97 33 F /T A F WY
LT THT | HEA IO 71T & o v
T AYE FT FRM I F W QA
A FHO |

ITANTEAST HE1ad, WX g7 [
T o Oz Ay feafg w1 3 @ oo
it AT AIAT 9 T FH ¢ | FAT
agi AT #v feufy agd wwsnT & )
I & A g0 F qEES e
g2w ¥ Vg &1 feafa v W @ &)
¥ g FT AW IW WT ATHIGT
FIAT ATEATE | Hex T 4T FIAT H
¥@ FT § w1 X ¥ fAIew
=T fF 37 97T | At U A AT
X F o®Yd g "I zEw A awhe
FTRT F T T UF AW Fee AR

-
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F1 gragwar & | fowd T g3 & Qe
1 feafy S 2) a% | 39 W & QAT
LT F1 ATFAT g1 Y AT A5 qTF
AT | ST FRAT |

T ATgE A ghaar W agr W)
TgT F9 g | faedr & Wiarw F1 SEy
F o0 Wk A4S AT WE R | T A%
¥ T, ARYR, FEag HT TAGT
1 AT TIAT § FAFZ FIA H0 ATET
FT T T 1 HET T ATEAY F WF
T A FH Y wH O Howg ¥ a9
gy yaw fefasmar gsdarg
T AR ¥ SEY F1 MEwAFAl
g 128 % fau g w e & saaean
FOAT ATEY avfer A1 ITRAT A Wi
TF W § UL O T W | BT 59
TIE I HIEYT FL S A W F)
T gfaar g I S T 5t
FRIFT Y 3F TE § T |

SHRr1 A. D. MANI: Mr. Vice-Chair-
man, in taking part in this debate on
the President’s Address, 1 should like
to join other Members who have paid
a tribute to our President who has
undergone an eye operation, I should
like to join with all in wishing the
President a very speedy recovery and
return to his office. We also are much
obliged to the Vice-President for his
addressing the joint session of Par-
liament, discharging the functions of
the President of India during his ill-
ness. Sir, the House also deeply re-
grets that illness has prevented the
Prime Minister from taking an active
part in the proceedings of Parliament.
We have seen for ourselves what the
Prime Minister means to Parliament
today. It seemg to me that he was the
soul of the Parliament and we are
sorry that illness has prevented him
from taking an active part in its pro-
ceedings.

Sir, T do not wish to introduce a
note ot controversy in the debate at
this late stage of the evening butf I
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should like to say that the time has
come for us to provide in the Consii-

tution for emergencies of the character !

which has arisen on account of the
illness of the Prime Minister, In the
United States there is at presen. &
furious public debate going on on the
question of Presidential digability on
account of illness and there are sug-
gestions that the Constitution of the
United States should be amended in
order 1o provide for the effective !2ad-
ership of Government if in any case
the President or the Vice-President is
disabled or incapacitated from func-
tioning. Sir, I think the time has
come, for the effective leadership of
Government, that the Constitution
should be amended in order to pro-
vide for the appointment of a Deputy
Prime Minister who will be appoint-
ed by the President on the advice of
the Prime Minister so that thers is
continuity of leadership if for any rea-
son the Prime Minister on account of
illness is not able to discharge his
functions. I must say that the so-
called troika that is functioning today,
the leadership being distributed among
three persons does not seem to be
effective. We have seen for ourselves
how ineffective the leadership of Gov-
ernment is in both Houses of Parlia-
ment and I do hope, Sir, that in view
of the illness of the Prime Minister,
serious attention wil] be given by Gov-
ernment and the Members of the Con-
gress Party as well as of the Oprosi-
tion parties to the question of amand-
ing the Constitution for this purpose.
Sir, I do not propose to go into the
way in which the Congress Party
evolves its leaders; the way in whick
the Congress Party discovers its lead-
ers seems to be gs mysterious as that
of the Conservative Party in Great
Britain where the leadership is evolv-
ed through a mysterious process.
Whatever may be the manner in which
the leadership of the ruling party is
evolved, I think that we should pro-
vide in the Constitution itself for the
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effective leadership of Government and
it need not be presumed that a per-
son who is chosen as Deputy Prime
Minjster will inevitably become the
Prime Minister in case a vacancy
arises, It is only to see that with
effectiveness the Government is car-
ried on that I am making this sug-
gestion.,

Sir, 1 must confess that I am dis-
appointed with the reference in the
Address in paragraph 14 to the
Chinese threat. The emergency 1Is
continuing. The Defence of India Act
and the Defence of India Rules are 1n
force. And so great is the emergency
ang so great is the impact of the
emergency on Government and the
public mind that in the whole Address
there are only four lines devoted to
the Chinese threat. I am reading the
lines concerned:

“The Chinese threat has continu-
ed throughout the year, thougn
there has been no actual fighting
along our borders, China still mamn-
tains its intransigent attitude on the
Colombo proposals and Chinese mili-
tary build-up along our borders has
increased.”

On November 8, 1962, we passed In
this House as well ag in the other
House . . .

An Hon. MEMBER: November 14th,

Surr A. D. MANTI:
the Resolution was moved and on
November 14 the Resolution was
adopted in this House as well as In
the other House.

TaeE VICE-CHAIRMAN (SeRI M. P.
Buarcava): You can continue later.

On November 8

The House =stands adjourned il

11.00 A.M. tomorrow,

The House then adjourned
at five of the clock till eleven
of the clock on Friday. the
14th February, 1964.



